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after a great deal of· struggle, Government 
has been specifically defined as one consist-
ing of Governor. aided and assisted by the 
duly elected Government of Jammu and 
Kashmir State. There is no definition which 
ca be transported i.,to Article ~70. And 
unnecessarily since the matter is pendIng in 
the High Court, that is not for the discussion. 
But kindly ensure that till Governor's rule, 
nobody tampers with Article 370 and leaves 
it as it is till. For whosoever like you anyone 
else becomes an elqcted Chief Minister of 
Jammu and Kashmir State or the Legislature 
of the State comes to deal with it. the way the 
nation requires to deal with it. 

These are my submissions. 

16.15 hrs. 

DISCUSSION UNDER RULE 193 

Communal Situation in the Country 

(Eng/ish] 

MR. CHAIRMAN: In accordance with 
the wish of the House. now we shall have to 
take up the discussion on the Communal 
situation. 

Before we go in for further discussion on 
the Ministry of Home Affairs. which will be 
tomorrow, I call upon the Minister kindly to 
make a statement on the communal situ-
ation, following which the debate will start. It 
will be initiated by Shri Harish Rawat. 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): Mr. 
Chairman. Madam, I have no statement to 
make. Whatever facts are to be given, I will 
give in my reply. 

MR. CHAIRMAN: Shri Harish Rawat. 

[ Translation] 

SHRI HARISH RAWAT (Almora): 
Madam Chairman, we had expected' the 

Government to pickup the signals from the 
unfortunate incidents of Mathura and after 
assessing the gravity of the situation prevail-
ing there it would make a statement in the 
House in regard thereto. We had expected 
t~at by doing so the Government would give 
a serious warning to the country as a whole 
and to those elements in particular, who are 
behind such incidents of communalism. but 
unfortunately today we have a Government 
which has failed torealise the gravity of the 
situation and it is ignoring the signals being 
given by the recurrence of such incidents 
time and again. 

Madam, the planned manner in which a 
procession was taken out in Mathura and the 
way such elements were selected to join the 
procession from Uttar Pradesh and Rajast-
han, who are completely communal in their 
attitude is a dangerous situation. The way 
these elements set afire a mosque without 
any provocation and tried to defile the Kuran 
deserves utmost condemnation. As regards 
the details of the incident, Shri Dinesh Singh, 
Shri Kalp Nath Ra; and others who visited 
Mathura would present them in the House. I 
am surprised to observe that secular Indian 
culture of Ram, Rahim and Mahatma Gandhi 
which has been unique example oftolerance 
is' giving way to communalism and commu-
nal incidents. These incidents, wherever they 
occur, are a disgrace to the nation and for 
everyone of us. When at this juncture we 
expect maximum tolerance, with our ene-
mies on the borders awaiting to test our 
patience, it is regretful that some of our 
people without realising the gravity of the 
situation are falling into their trap. They are 
not realising the consequences their attempts 
at dividing the nation on communal lines 
would have for the country an how it would 
affect the country's unity, integrity and pre-
paredness. 

We are proud of our forces. We are also 
proud of our political leaders who have cre-
ated a strong India, which cannot be de-
feated by any power of the world. If we are 
even defeated it will be through the enemies 
within ourselves. Today there is a conspir-
acy to create strife between two oommuni-
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ties in the country. This is reflected from the 
indication which we have received in Gujarat, 
Kanpur and Mathura. We both have to take 
hints from them. We have to see as to how to 
curb these elements who deliberately at-
tempt to destroy communal harmony. I agree 
that I am proud of my faith but I am also proud 
of being an Indian. I respect a temple as well 
as a Mosque, a Church or a Gurudwara.1t is 
regretful that in a country like India which' is 
the meeting point of all religions of the world, 
such slogans are being raised which are in 
favour of the majority community. I agree 
that it is the duty of all of us to maintain 
communal harmony. However, the majority 
community has the maximum responsibility 
for maintaining it. Today some elements of 
the majority community are attempting to 
vitiate the atmosphere at several places in 
the name of chauvanistic politics and pro-
tecting the interest of the majority commu-
nity. The hon. Prime Minister had stated that 
communal incidents have occurred only in 
those states, where Congress is in power. I 
would like to dr.aw your attention towards the 
statement of the Prime Minister in his inter-
view to the 'Time' Magazine. He clearly 
stated that incidents·of communal riots take 
place only in the Congress ruled states and 
the question of their occurrence elsewhere 
does not arise. But it is regretful today that 
communal riots broke out in Gujarat be-
cause your party, Jpnata Dal nad some 
difference of opinion with another party which 
is your supporter at the centre. They wanted 
someone else to be appointed as the Home 
Minister. This led to serious tension in the 
State and several persons lost their lives in 
the incidents of riot. I am only trying to touch 
these points in brief because our scholarly 
Member, Shri Dinesh Singh will present our 
party's perspeCtive in detail. I would like to 
urge only this much that many people are 
indulging in such mischief. Mr. Home Minis-
ter, I understand your compulsions. Tha 
composition of your Government is such that 
you have to compromise with such elements 
with whom you share no similarity of thought 
but you are compelled to do so for political 
interests and to protect your seat of power. 

We observe everyday that your action is 
dictated by their will and way of thinking. Sir, 
when the existence of the country is threat-
ened and its comm unal harmony is in danger 
and there is also danger lurking at the bor-
ders, it is expected that we would all rise 
above party politics and think about the 
interest of the country. 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): Your 
party had sent a delegation to Allahabad. 
Will any member of the Congress Party take 
part in this discussion? I have come to know 
that they appreciated the way the state 
Government deal with the situation. 

SHRI HARISH RAWAT: lam not talking 
of the state Government. What I am trying to 
d raw attention is about the reasons for the 
growing number of communal riots .taking 
place in our country. The main reason is that 
the differences of opinion between your party 
and BJP are coming to surface and I hope 
you will admit it. 

Han. Minister of Home Affairs, I would 
like to urge upon you to rise above the 
political interests because the same anti-
social elements whC" tried to mount the 
communal tension in the name of shila 
poojan, are now forming 'shahee Jatha' in 
Gujarat, Rajasthan, Madhya Pradesh and 
Bihar which will definitely make a venomous 
atmosphere in the country. Their intention is 
to recruit people from all the village and then 
ask them to march towards Ayodhya so that 
the situation becomes more communalised 
and tense. there is no need to name the 
particular party which is playing the game 
from behind the curtains and the other crutcli 
of the Government will realjse it and they 
have full knowledge about it. 

Hon. Minister of Home Affairs, I would 
like to invite your kind attention to this matter 
and suggestthat you should take some strict 
actions to stop all this before it is too late, 
otherwise once the situation goes out of 
control, it will very difficult for the entire 
machinery to control it unfortunately the 
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local police also supports these communal 
elements that is the reason why it is always 
the people belonging to the minorities are 
kHied during these communal riots whether it 
is a case of Kanpur or Delhi. I am not alone 
being troubled but every Indian citizen who is 
a firm believer of the high values of toler-
ance, goodwill and brotherhood, joins me in 
asking this question. And all these people 
have arrived at a conclusion now that the 
present Government in Delhi is keeping 
over these only violences t& sa1eguard its 
paltry seH-centred political interests many 
things have come up into these communal 
riots. This is my sincere request to you to 
consider all these suggestions regarding 
making the police force and administration 
more alert, imposing heavy penalties on the 
guilty persons or identifying the affected 
areas, seriously and implement them at the 
earliest. 

Mr. Chairman Sir, despite all our politi-
cal and moral slide, we stili have a number of 
political personalities here who are fully 
dedicated to the cause of upliftment of the 
nation and who cannot be branded as follow-
ers of one or the other order or religion in 
particular. In the light of the serious threat of 
war posed by our neighbouring country and 
theorists 'activities in Kashmir valley, the 
situation is so critical at present that we just 
cannot afford togetthese dIvisive forces and 
anti-social elements have their way and al-
low them to set fire to religious ptacos and 
insult the holy book. We must deal with strict 
hand other wise hIstory will never foregive 
us. Hon. Minister of Home Affairs, ! can 
openly challenge you that your Government 
will be quoted as the most incompetent 
Government inthe history. With these works, 
I would urge upon the House to analyse the 
implications of the signals received from 
Mathura in this regard in a broader prospect-
ing of national interests rather than giving 
high priority to political motives. 

SHRI BRIJ SHUSHAN TIWARI (00-
mariaganj): Mr. Chairman. Sir, the debate 
gOing on today in the House concerns a very 
serious matter of national importance. Al-
though a debate on communal-situation took 

place in the last session also and many 
suggestions were given but recently I have 
observed that terrorists and destructive forces 
are being encouraged to create an atmos-
phere communal disharmony in the country 
the incidents of communal riots in Gujarat. 
Kanpur and Mathuraclearly indicate towards 
the pre-planned conspiracy of some very 
well organised groups of anti social ele-
ments. I would like to say in clear words in the 
House that the conspirators enjoy full back-
ing oi some 1rustrated political powers and 
this apprehension of mine is substantiated 
by the way some senior members of the 
opposition have tried to create a scene in the 
House by displaying some torn pages of a 
holy book. If such happenings il1side the 
House are reported in the newspapers, they 
will invite severe reaction and criticism from 
the people. I am against such things and the 
House should also condemn it. To solve the 
problem of comm unalism, we require honest 
intention and courage. The trend of exploit-
ing every political incident to serve one's 
own seHish political motve will not only give 
a set back to our politics but weaken the 
foundation of our nation and integrity. There-
fore I would like to urge upon the present 
opposition, who were in the power till yester-
day and boast of their commitment for the 
integntyof nation to analyse their deeds and 
see wherethey have taken the country? You 
who are responsible for the riots in Kanpur 
and Mathura. The fact remains that all the 
antisocial elements wee obliged by the 
CO'1gress Party. (Interruptions) Just now 
Shri Rawat said that hon. Prime Minister 
made a statement that communal riots take 
place mostly in those states where Con-
gress Party is in Power. I agree with hon. 
Prime Minister on this point. The Chief Min-
isters of all those states having non. Con-
gress Governments have declared that the 
terrorists and anti-social elements will be 
deah with firmly and this attitude gave posi-
tive results. A meeting of National Integra-
tion Council was also held. All the political 
leaders who participate in these meetings 
follow the principle of preaching something 
and doing something else. Basically the 
concept of communalism is dangerous and 
not the communities be it the minority or the 
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majority community. If anyone tries to create 
this impression in the minds of minority that 
our Government or the administrative ma-
chinery is not capable of protecting their 
wider interests and property, then our coun-
try wilt definitely shatter into pieces and in 
this way. We would be helping those British-
ers who could never cherish the very idea of 
India being independent and united. One 
should not attempt to harm the philosophy of 
our freedom struggle. I personally feel that 
today our politics is thoughtless and policy 
less at the same time. There is no sense of 
duty. It has been reduced to mere game of 
grabbing power by hook or by crook. My first 
suggestion is that our Prime Minister has 
activated National Integration Council which 
has been lying inactive for so many years 
and there is aneed to further activate it. And 
any second suggestion is that a coordination 
committee of all the preceptors of different 
religious should be formed and hon. Prime 
Minister should be made its Chairman. Such 
a committee should be formed on state level 
also with Chief Minister as its Chairmall so 
that in times of crisis, these committee can 
visit the sensitive areas to sort out things 
amicably. We can include in it some inde-
pendent persons also. There should free 
and frank discussion aeeross the table. There 
should be no secret talk. While talking about 
secularism we should avoidmisdeed. We 
must at once abandon the practice of saying 
one thing and doing exactly opposite. I do 
not want to put blame on any body. What I 
believe is that dogmattsion is a negative 
force and liberalism is undoubtedly a posi-
tive force. Wherever the concept of liberal-
ism was adopted by us in our thoughts and 
deed, we could succeed in keeping our na-
tion's integrity intact. Therefore, we should 
make efforts of encourage the concept of 
libarali:im and make it more stronger so that 
the very identity of this largest democracy 
remains undamaged, otherwise, it won't take 
very long for the religious dogmatism and 
antisocial elements to overpower our demo-
cratic system. We all verbally protest against 
the use of religious places for achieving 
polttica' motives at the same time strict 

measures shouJd be adopted to fmplement 
it. In a Persian verse it has been mention that 
you may resort to drinking, bum religious 
book, bum Kaba. live in a temple, do all sorts 
of sins but do not hurt the feelings of others. 

In Mahabharata, Bhishma has also said 
that the greatest religion is ·humanity·. All 
region are of the same view. But unfortu-
nately. today. religion in its real sense is 
nowhere to be found. The pocracy is found 
eyery where. It should be stopped. All the 
preceptors should decide to ddis(X)urage 
dogmatism and ostcutations. 

I would request the Government to put 
a ban on the misleading and poisonours 
propaganda made through loudspeakers in 
temples, mosques and Gurudwar~s. Today 
destructive forces are active on international 
level also, what to talk of the national Javel 
only and they are openly supporting the 
religious and political organisations for en-
couraging dogmatism and giving money and 
threatning publicity material with the sale 
aim of making the democratic and nationalist 
forces and traditions more and more weak. 
The Government will not be able to fight out 
all above with these destructive elements. 
When communal riots took place in Noakhali, 
then Gandhiji alongwith his political workers 
wentto visit that place despite the fact that he 
was not in the Government and tried to 
restore peace over there. Similarly han. Chief 
Ministerof Uttar Pradesh, shri Mulayan1 Singh ' 
Yadav held a meeting of the workers of all 
tne political parties and legislators at that 
place which is a daring step. What is re-
quired most amidst the present circum-
stances ;s to create such political atmos-
phere. 

I personally feel that we should not 
indulge in such dirty games which wUl in turn 
destroy our nation and ourselves. H you want 
to fight, then fight the elections. 

Sir, I would like tQ urge upon the Gov-
ernment to consider my SUggestions seri-
ously. Atthesame time, I would fike to make 
it clear to the leaders of VlShwa Hindu Par-
ishadthat if they try to do any mischiefduring 
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this period of 4 months which they have 
given to the government, to find C:lt a solu-
tion to the problem, then the Government 
would not hesitate in taking stern actions 
against them government has formed com-
mittee in this respect, Government will take 
action if national integrity and communal 
harmony is disturbed. They are not the sole 
guardian of reliQion. Lord Rama belong to all 
the people of the country. He is our national 
character and our culture religion and litera-
ture in the legacy of Lord Rama. You can 
never even touch the greatness of Shee-
shma who always believed that Humanity is 
the greatest religion,' did you ever think of 
who will come to Run temple to offer prayers 
if there is no human being alive. Therefore I 
would like to request the so called office 
bearers of the Vishwa Hindu Parishad 
through this House that they should have 
patience and wait for the decision. No solu-
tion can be reached by using muscle power 
or terrorism. The way hon. Shri Sathe tries to 
carryon the proceedings of the House by 
putting pressure is not right, such type of 
persons need to be set right and people 
know how to deal with them. With these 
words I conclude my speech. 

PROF. VIJA Y KUMAR MALHOTRA 
(Delhi Sadar):- Mr. Chairman Sir, the debate 
on communalisms is being held in this House 
for the second time after the format~on of 
new Lok Sabha. Before J start my speech, I 
would like to say that J feel that there is no 
difference of opinion in the House on the 
issue that to keep our nation's integrity in-
tact, we should do away with communalism 
and pay respect to religious places of all the 
communities. 

Mr. Chairman Sir, it will be possible to 
abolish communalism from our mothertand 
only when securalism IS adopted in the true 
sense of the word. The fundamental prin-
ciple of secularism is that every citizen should 
be equal before law which is not compiled 
with by us. On the contrary what happens 
actually is that to prove on self as a great 
secularist and liberal in the eyes -of public, 
our leaders start abusing Hindus like any 
thing they start talking about Hindu hating 

and Hindu seeting Behaving in this manner 
is considered as an important symptom of a 
person being a firm believer in secularism is 
the most worst thing . 

Mr r Chairman Sir, there is no doubt that 
the incident of destroying a mosque in 
Mathura is very disgusting, but what was 
even more disappointing is that stones and 
bricks were thrown at a quite and peaceful 
procession and a result a number of peoplE! 
received injured but unfortunatelY nobody 
cared to speak or say even a single word of 
sympathy for there injured people. 

Mr. Chairman Sir, I do not mean that I 
support such type of anti-social activities of 
destroying a mosque but my point is that 
more then two hundred and fifity temples 
were destroyed in Jammu and Kashmir but 
not a single word was spoken in the House 
regarding this. I do not understand why such 
religious cruelities against a particular com-
munity always go unnoticed. 

SHRI MOHAMMAD SHAFI (Srinagar): 
What do you say, nothing has been said 
against such incidents. ( Interruptions) 

PROF. VUAYA KUMAR MALHOTRA: 
During 1986-88 those temples were also 
destroyed which escaped destruction from 
Sikander Bathisha 300 years ago. Then the 
thought of secularism did not come in their 
mind. 

Whenever the issue of Mizoram is r~ed 
during the elections, Congress Party att" .n~~s 
to win votes by mentioning in their party's 
election manifesto that only a Christian 
Government will be formed th .. e becaUse 
the Christians are in majority in that state. 
Education will also be given accoMingly 
Section 370 will oontinue in Kashmi' be-
cause Mus\\ms are in maprity in that state. 
When in Kashmir, Muslims talk of going to 
Pakistan, it is said that when Muslims can 
live in other parts of India why can't they live 
in Kashmir, which is also a part of hidia. 
Chairman Sir, why it is so that wherever 
these com munities are in majority, we talk in 
favour of majority I but if they are in minority 
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in some states, then all of a sudden we start 
talking in favour of protecting the interests of 
the minority. This policy is absolutely wrong 
that we do not consider the proposal of 
giving the Hindus some special privileges 
and rights in state of Kashmir as they belong 
to minority there. At that time, they post their 
policies in such a manner that some particu-
lar communities alwavs get priority whether 
they are in minority or majority. I felt it when 
it was mentioned that why during riots only 
the people belong to minority community are 
killed. Mr Chairman, Sir, nothing more can 
be said in the form of wrong propaganda. 
Who were killed in Kashmir and Sambal? 
Actually, the number of victims belonging to 
both the categories always remains equal 
but a distorted version of the facts is pre-
sented to the outside world. 

I would like to ask that if at a" it is true 
that minorities are being ill treated and killed 
in Indic;., then why is it that refugees from all 
the neighbouring countries like Pakistan and 
Bangladesh come to IndIa and overstay here. 
They try to become citizen of India. Has 
anybody ever noticed that the percentage of 
Hindus in the population of India has come 
down to only 82.8 percent today as com-
pared to 86 percent in 1951 that is it has 
decreased by 3.2% and on the other hand 
the population of Muslims has increased 
from 8.9 to 12 percent that is by 3 percent. 
Would thise increase 'in the percentage of a 
minority group have been possible, if there 
was any truth. in the rumour that people 
belonging to minority groups are being killed 
in India on a massive scale. This was the 
percentage in the year 1961. I am sorry to 
say that the people belonging to the Muslim 
League, the National Conference and the 
Congress Party are making all out efforts to 
debilitate nationalism for the sake of votes. 
They are appeasing them. They are indulged 
in malicious propaganda which creates a 
wrong image of our country abroad. 

The percentage of Hindu population in 
Pakistan and Boogladesh has beAn reduced 
frem 22% to 1 % and from 30% to 10% 

respectively. But no one asks how it all 
happened. But these leaders of minority 
community raise their voice in a manner 
which tarnishes our image in other coun-
tries. 

Mr. Chairman, Sir, I would like to say 
that some aspects are required to be dis-
cussed freely and frankly without mincing 
words. As I stated that it is wrong to demolish 
or to set a mosque ablaze. They have also 
reiterated it. But why do they not admit that 
Babar had demolished the temple at the 
place of Ram Janam Bhoomi. Why do they 
not condemn it? If demolition of any religious 
place is wrong, on the same analogy why did 
they not say tnat demolition of Ram Janam 
Shoomi Mandir was also an equally wrong 
act committed by Babar? (Interruptions) 

It is an accepted principle that once a 
religious place, it will be always a religious 
place. The case of Sheesh Ganj Gurunwara 
at Lahore was of similar nature. That case 
went upto Privy Council, While delivering the 
judgement British judge had said ... 

SHRI RAMASHRAY PRASAD SINGH ( 
Jahanabad): Sir, I have a point of order; we 
are discussing communalism. Such utter-
ances add fuel to the fire and worsen the 
communal situation. (Interruptions) 

PROF. VIJA Y KUMAR MALHOTRA: 
The Chief Justice of Lahore High Court had 
ruled. 

[English] 

Once a Church, is always a Churcb, 

Once a Mosque, is always a Mosque. 

[ Translation] 

Once a Temple is always a temple. 
Therefore, construction of a new tempte at 
the site of demolished temple is only solution 
to the problem. I would like to affirm that no 
power can stop construction of Rama janam 
bhoomi temple. However, we want to con-
strud the temple peacefully for which har-
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monious relations are required to be estab-
lished. Actio'l is required to be taken against 
the persons who come in the way of con-
struction of the proposed temple as it will no 
longer be tolerated. If we want to root out 
communalism, all of us should come to the 
national mainstream, whether they are Hin-
dus or Muslims or Sikhs or Christians. Those 
who are trying to politicise it are enemies of 
the nation. 

(Interruptions) 

SHRI MOHAMMAD SHAFI: He is add-
ing fuel to the fire. 

(Interruptions) 

PROF. VIJAY KUMAR MALHOTRA: 
Those who are preventing muslims from 
coming to national mainstream are the great-
est enemy of the Muslims. In the parties like 
the Congress Party, the National Confer-
ence z!1d the Muslim League, there are 
some people who are preventing Muslims 
from coming to the national mainstream and 
are spreading the feeling of separatism 
among them. Therefore. these people who 
are trying to vitiate the secular character of 
the country are the enemies of not only the 
Muslims but the Nation also, Unless we float 
or sink in one stream or develop a common 
feeling of nationalism and treat the country 
and the people as one, communalism can-
not be rooted out from our country. 

The 1S-point programme launched for 
providing special facilities to the people be-
longing for minority 'COmmunity·has been 
instrumental in creating feeling of separa-
tism. These spec1al facilities include loans 
from the banks also. When a poor Hindu is 
den iced loan from the bank under 15-point 
programme, this causes resentment. Is it a 
sin to be born in a Hindu family? Therefore, 
thtsdiscnmination In matter of granting loans 
on the ground of religion is most improper 
and it only leads to communalism in the 
country. This morning it was well said by Shri 
Akbar Sahib that secularism in India is alive 
because the Hindus are by nature seCular. I 
would like to say that a feelin!) is developing 

among Hindus that they are being discrimi~ 
nated and injustice is being meted to them. 
Its responsibility lies on those who think that 
secularism means abuSing Hindu religion. 
Therefore, ifthey want to root out communal-
ism and promote thp feeling of nationalism, 
they should dessist from the policy of ap-
peasement to the religious minority people 
for sake of some votes. They should not play 
the politics of religion. Pakistan was created 
duetothis appeasement-policy. Once again. 
some people are talking in terms of same 
appeasement poHcy to create another Paki-
stan which may be in the offing if timely and 
sfern action is not taken. Therefore, the need 
of the hour is to bring them back to national 
mainstream. The Muslims are our brothers. 
In order to promote the feeling of national-
ism, all the citizens of country should think 
this country as their own and the honourable 
members of the House should also act and 
behave accordingly. Only then unity and 
integrity of the country can be maintained. I 
would like to appeal to all sections of the 
society to lay stress on promotion of national 
unity and integrity of the country. 

SHRI DINESH SINGH (Pratapgarh): 
Madam Chairman, I would like to submit a 
few words as to why we focussed attention 
on the riots that took place at Mathura. It is 
true that the riots that took place at Mathura 
were not a major one in terms of casualty. 
What concerned us was the beginning of a 
thing like this at a place like Mathura which is 
a holy place because of its being the birth 
place of Lord Krishna who gave a great 
message through his discourse in the 'Gita' 
which is held in high esteem not only by the 
Hindus but a great many people all over the 
world. The people of Mathura have been 
following this message in that very spirit. 
Mathura is a religious place. Lakhs of people 
go there on pilgri mage. I would liKe to tell you 
that we got an opportunity to go there in the 
present context of communal riots, which is 
a burning problem of the day. Madam, if you 
go there, you will see that a magnificent 
mosque stands by the side of an equally 
magnificent temple. Their walls are adjacent 
to each other. 'Puja' and 'Namaz' are per-
formed in the temple and the mosque re-
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spectively in the usual manner. Therefore, in 
my view, Mathura is not an ideal place for the 
Hindus only but it is also a centre of our 
secular character in the form of the temple 
and the mosque which stand side-by- side. It 
represents our secular character. h is said 
that even today there is an underground 
passage from the basement of the mosque 
which leads to the prison where Lord Krishna 
was born and where a temple was built. 

17.03 hrs. 

[MR. DEPUTY SPEAKER in the Chaitj 

There has been no communal riot inthe 
city in its long history. In 1968, the Hindus 
and the Muslisms reached an agreement 
under which the mosque and the temple 
were allowed to remain there, I have already 
said that Mathura is a mirror of our secular-
ism. Mr. Deputy speaker, Sir, it is highly 
improper to reopen the issue already settled. 
We cannot change the History. This is a 
history that temples were demolished and 
mosques were built thereon. But we should 
realise that this history cannot be rectified by 
demolishing the mosques. Will it promote 
secularism? Should we promote good-will 
between the Hindus and the Muslims or sow 
the seeds of new dissension between them? 
This country is inhabited by the Hindus, the 
Muslims, the Christians and the Sikhs as 
also people belonging to many other relig-
ions. The Constitution of India declares India 
as a republic and a secular State. All of us 
sitting here have taken an oath or made an 
affirmation to abide by the constitution. 
Therefore, we should do introspection as to 
whether we are working for preserving our 
Constitution and secularism. Of course, 
shortcomings, if any, in the Constitution can 
be removed. " some one does not accept 
this Constitution, he,should openly say, so. 
We shoukJ make our intentions clear. The 
great leager of our age under whose leader-
ship and inspiration we fought against a 
great empire and gotourfreedom had wished 
India to be a secular country. As a matter of 
fact, he was against the diVision ol the coun-

try but somehow or the other it took place 
though it was wrong. But now this has be-
come a thing of the history and we cannot 
change it easily. May in future an organisa-
tion of entire south Asia come into being and 
present disputes may disappear. After 
hundreds of year of dispute, Europe is wit-
nessing this situation, and we too can be 
successful if we try to work in this direction. 
Our friends sitting on that side often make a 
mention of Dr. lohia. I would like to teU them 
that in this very House he used to opine that 
a day would come when India and Pakistan 
would reunite. He used to talk about a fed-
eration of India and Pakistan. H a confedera-
tion is not possible, we should go in for an 
organisation of the countries of South Asia. 
The entire world is undergoing a fast change 
towards progress, prosperity and peace, on 
the other, I am pained to say that instead of 
taking the nation forward we are moving 
backward and allowing narrow-mindedness 
to play upper hand. This instability will put a 
brake on the rapid economic progress taking 
place in our country and the hopes and 
aspiration of commonmen to enjoy a better 
lite would be shattered due to such disputes. 
This is the greatest problem of Mathura 
these days. I myseH went to Mathura yester-
day. I saw there many things I would not like 
to raise any issue on party line as it is not 
proper. However, I am sorry to say that our 
hon. Friend Shri Brij. Bhushan Tiwari raised 
the issue on party line and Shri Vijay Kumar 
Malhotra raised it to the crescendo. I would 
not like to enter into any controversy. I think 
that the country is above any party. We 
'would not be able to progress if we take 
political mileage out of the problems for our 
narrow party sake. Mr. Deputy Speaker, Sir, 
I witnessed a very unfortunate thing in 
Mathura which has always been know for its 
communal harmony. Some outsiders went 
there at the night of Saturday and tried to 
engineer riots there. You can verify it for 
yourseH and I would like han. Shri Vijay 
Kumar Malhotra to do the same. Every one 
would tell you that local people "X_ere not 
behind the riot. It was some outsiders who 
engineered riots in Mathura. Right now. a 
mention was made about the procession 
tclken out. I would like to submit that it was a 
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very long procession which passed peace-
fully through the roads of the city and reached 
the venue of the meeting. No untoward inci-
dent occured though some very provocative 
slogans ~ere raised. The meeting started 
peacefully, but in the meantime some out-
siders, came there and indulged in raising 
highly provocative slogans. I know their 
identity but I would not like to disclose it here 
as it would lead to unnecessary controversy, 
however, if Shri Malhotra is eager to know I 
will certainly disclose it to him. Later at-
tempts were made t'J set ablaze a small 
·maj~r'. A jhuggi was also set on fire and a 
drum full of kerosene which was kept outside 
a small shop was also set on fire. The door 
of a small mosque was also set on fire. In that 
mosque poor people go for offering their 
Namaj. May I know as to who would be 
benefited from setting the wooden doors of 
the mosque ablaze? It is a fact that the 
Mosque cannot be removed from that place. 
A small mosque ;s situated In a lane where 
there are a number of shops. In that area 
there was no communal tension. Shops were 
opened and shopkeepers and the custom-
ers were busy in selling and buying goods. 
Everything was calm there but some people 
tried to set the small fTlosque on fire. In-
cidently the fi re was controlled very soon and 
onlY the doors were damaged in the fire. 
Attempts were made to ravage yet another 
mosque. I would not like to say anythIng 
which may iA any way lead to tension and 
foment communal hatred. but I would cer-
tainly like to put a poser as to how we are 
doing service to the religion by encouraging 
such acts? Right now my friend Shri Vijay 
Kumar ji was emphasing the need for bring-
ing the whole country to a single main-
stream. What does he mean by that main-
stream? Docs it mean that all should follow 
one religion? Is it good to burn the mosques 
of Muslims? (Interruptions) 

lam making a humble submission to all 
of you that I am not saying anything on party 
fine and if you force me to say on party line, 
I would reveal many morethings. (Interrup-
tions) 

SOME HONOURABLE MEMBERS: 

You are free to say all those things. Why are 
you hesitating? 

SHRI DINESH SINGH: I know that you 
want that I should say all those things which 
create furore in the House. (Interruptions) 

SHRI HARIN PATHAK ( Ahmedabad): 
Pfease do not plea the case of mosques 
alone, You should pleathe case of Shivalaya 
also. I have proof with me. I will tell what 
happened in Gujarat. 

SHRI DAU DAYAL JOSHI ( Keta): In 
Gujarat, the Chairman of the Vishwa Hindu 
Parishad was killed. Where you speak of 
mosques alone we speak for 'Sarva-dharm-
sambhav'. 

MR. DEPUTYSPEAKER:Joshiji, if you 
have something to say. you will be given 
opportunity but please do not interrupt like 
this. Let Shri Dinesh Singh ji speak. 

SHRI JAG PAL SINGH (Hardwar): Shri 
Dinesh Singh ji is making his point in a very 
balanced manner ... 

SHRI DAU DAYAL JOSHI: In India, 
everyone takes up the case of Muslims only, 
no one takes up the case of Hindus. 

MR. DEPUTY SPEAKER: Please take 
your seats .. 

( Interruptions) 

Whatever you have to say, you can say 
during the course of your speech, but it is not 
proper to interrupt when some other hon. 
Member is submitting his views, If you think 
that he is mak~y wrong submission, you 
can refute it in your speech. 

[English] 

PROF. VIJAY KUMAR MALHOTRA: 
But, he should not put words into our mouth. 

MR. DEPUTY SPEAKER: He is not 
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doing that. I am very carefully watching it. It 
is useless to interrupt. He is not doing that. 

SHR~ SAIFUDDIN CHOUDHURY 
(Katwa): We hope that the discussion that 
we are having here, will have an impact on 
the temperature outside. So, we should not 
do any-thing that will ignite the fire. We have 
to take part responsibly in this debate. (Inter-
ruptions) 

MR. DEPUTY SPEAKER: Please allow 
him to have his say. If yourave any other 
points of view, you can project them. 

( Interruptions) 

[ T rans/ation] 

SHRI DINESH SINGH: I have already 
said that I am not referring to any particular 
organisation or person. I fail to understand 
as to why our hon. friend Shri Vijay Kumar ji 
is so perturbed. I did not put words into his 
mouth.' dare not use the words just Spoken 
by him in the House-as I lack will to do so. I 
am referring to a different thing. I simply said 
that he made a mention of mainstream. I 
maintain that it is wrong to say that Muslisms 
or Christians or followers of any other relig-
ion are not in the national mainstream. It 
would be a great injustice to them. When-
ever the countyr was invaded, our jawans 
whether they were Ml:Jslims or Hindus or 
Christians, sacrificed their lives to defend 
1he country. Even then you talk 01 a national 
mainstream. What kind of mainstream do 
you want? What else do you want from them 
to prove their loyality to the country? I fail to 
understand. What sort of mainstream you 
were referring to? 

[English] 

MR. DEPUTY SPEAKER: You will not 
do that. I have already warned you. If you 
want to make any point, you may please get 
up and do that. But, you cannot interrupt like 
this. 

[Translation) 

PROF VIJAY KUMAR MALHOTRA: Not 
only I but a number of other members are 
interrupting. 

MR. DEPUTY SPEAKER: O.K. This 
Applies to one and all. 

SHRI DINESH SINGH: Shri Vijay Kumar 
ji, I did not utter even a singte word during 
your speech. 

MR. DEPUTY SPEAKER: Malhotra ji, 
this applies to one and all. 

SHRI DINESH SINGH: I was submitting 
~hat it is most regretful for us Hindus that 
certain people like 'Pandas' and pujaris have 
become minions of our religion. They con-
sider themselves as the self styled uphold-
ers of our religion. It is unfortunate for us. 
Unless we keep these self styled upholders 
of our religion act bay, true Hinduism cannot 
be established in the country. This applies to 
almost all religions of the country as every 
religion is infested with such drawbacks. If 
Vie remove these drawbacks, communal 
harmony will be maintained in the country. 

If we all stand united, we will be able to 
constitute a strong and self-reliant nation 
which can contribute to common man's 
prosperity. We can proceed towards achiev-
ing that end after we raise ourselves above 
the parameters of our ideologies. 

Mr. Deputy Speaker, Sir, many points 
have been raised here and I have very 
intently and patiently listened to them. I do 
not want to raise any controversy in this 
regard particularly at this moment because I 
understand that there is no gain in creating a 
religious ferment. The number of Hindus left 
here, increase in Muslim population, exodus 
of migrants and refugees from our neigh-
bouring countries as also foom India etc. are 
the things in everybody's knowledge and 
any country that is prosperous, democratic 
and secular in character should be least 
bothered about the way and manner in which 
the people from the surrounding territories 
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enter it. There is nothing special about India 
in this regard. There are many countries that 
check immigration by enforcing immigration 
laws and quotas and when the need arises. 
I understand our han. Home Minister will 
surely look to it that there is no unchecked 
entry of the people from the neighbouring 
countries. At least the subversive and anti 
social elements should not be allowed to 
enter into this country. Shri Vijay Kumar 
Malhotra is smiling over all this what I have 
said here. Mr. Home Minister, Sir, I think he 
has no faith in you, how can I help it? But 
before I take my seat, I would like to add that 
in view of the present situation in this coun-
try, it will be better to create a friendly and 
harmonious atmosphere ratherthan to alter-
cate over these issues and for this there is no 
need of any Integration Council. It is the 
responsibility of each and every Indian. The 
Council can only give us a direction or a 
methodology at the most which alone will not 
suffice unless and until we exercise restraint 
in the use of our language and try to stand 
united. It is but natural that the minorities, 
wherever they are, teel insecure. This does 
not apply to India alone, but it is a fact in 
respect of all other countries of the world and 
it be comes the responsibility of the majority 
community to assure the minorities of their 
cooperation, security, self-respect and relig-
ious freedom. We shall have to .go to that 
extent. I agree with Shri Vijay Kumar's state-
ment that all are equal before law. This is 
good and is enshrined in our constitution 
itself but I and you have to rise above law to 
assure them that they can live herewith 
respect and safety. 

SHRI JAG PAL SINGH: Something has 
been said about religious Godfathers. I would 
like to request the hon. Home Minister to 
think about them also. 

PROF. RASAS1NGH RAWAT(Ajmer): 
There is also a need to treat the religious 
fundamentalists like you. 

SHRIJAS PAL SINGH: You should also 
think of handling the political Godfathers 
who have taken on themselves the respon-

sibility of well'being of all the Hindus of this 
country. 

SHRI HUKUMDEO NARAYAN YADAV 
( Sitamarhi): Mr. Deputy Speaker, Sir, hon. 
Shri Dinesh Singh was speaking quite seri-
ously and in a balanced way over certain 
issues in the House. He is blessed with the 
experience of being in the treasury benches 
as also now of setting in the opposition. He 
has tasted power and also remained out of 
power. Today, he is undergoing experiences 
of sitting in the opposition. At the outset one 
of our friends, Shri Brij Bhushan Tiwari had 
raised certain basic issues and he has devel-
oped a unique character because of his 
participation in the socialist movement and 
now wherever he goes, he is bound to carry 
those traits. 

I would like to ask him whether while 
sitt ing in this House he has seriously podered 
over the reasons for ever increasing growth 
of communalism in this country? However 
nobody knows it as to which of the villa~es 
and houses will fall a prey to it. Today, the 
whole country seems to be sitting at the 
crater of a volcano and when and where it 
shall burst into a fire is not certain. Are we 
prepared to check it? 

The second point I would like to raise 
here is whether we are ready to go in for 
rewriting our history we have been teaching 
to our children since the days of their child-
hood? While teaching them history in the 
primary classes, we tell our children about 
the days of our slavery under the Muslims. In 
fact, we tell them that Mughals, Pathans and 
the English also ruled us for centuries. So 
from the very childhood, we instil into them a 
sense of having been the slaves of the 
Muslims, the Pathans and the English for 
generations together. This inculcate~ a sense 
of the rulers and the ruled in the children. 
This History should be changed into the one 
that depicts how to distinguish between the 
Indians and the foreigners. Babar can be 
termed as a foreigner and Akbar as an 
Indian, though both of them belonged to the 
same family. In which family or clan was 
Bahadur Shah Zafar born? Today. we re-
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member him with great regard. This country 
saw a long period of Mughal rule but it is 
there on a page of our great History that 
Bahadur Shah Zafar was a great warrior who 
fought for this country and was buried here 
under the soil of this pious land. His grave 
would have echoed his voice that a person 
living in this country is neither a Hindu nor a 
Muslim and this country belongs to all of 
them. Our History reveals today that Ba-
hadur Shah Zafar was not buried in India. It 
says that by laying his corpse to rest in a land 
other than that of ours, it was India's self-
respect that had been burried. 

I would like to str:ess the poinf whether 
we will be able to distrnguish between the 
religion and the community? Hon. Shri Di-
nesh Singh was reminding us of lord Krishna. 
I am a bit educated and whatever kncwledge 
I have acquired, I have gained it merely 
sitting beside lohiaji and listening to him. It 
is not a first hand knowledge that one ac-
quires by reading voluminuous books but I 
have received it by listening to the learned 
men. lord Krishna has Himself said-

"Sarva Dharman parityajya, 
Mamekam sharanam Brajah." 

which means lay down all duties in me, 
your refuge. Some is the position in regard to 
a country. "Ekam sadvipra buhudhavadarrti." 
I am n~t a learned person but I believe that 
God is one and intellectuals call him by 
different names. 

You talk of secularism. But I would like 
te ask YOll if a religion can afford to be 
indifferent? It cannot .afford to b~ that. One 
who does not know the essence of religion 
can dare talk cf it. Religion or Dharma is 
r.ever one-sided. At the time of Mahabharata, 
the learned and the inteUectuals took only 
one aspect of religion, they saw it as a 
fragmented entity in the form of Raja dharma, 
Pita dharma, Putra dharma, Patni dharma, 
Rashtra dharma, Guru dharma. Shishya 
dharma atc. These different dharmas are the 
different spheres of their duty towards differ-

ent people and aspects of life. You can judge 
or evaJuate a personality in its entirety only 
when one is equally able to perform one's 
duty in different capacities as a citizen, i.e. as 
a son, a father or a wife. This is what is called 
dharma and that is why the learned Rishis 
have said that a man should free himseH 
from the bonds of dharma as it also leads to 
a bondage: According to Kabir:-

"Had chafe so manava, behad chafe so 
saadh, 

Had behad dou taje, take mata agadh." 

This connotes that one should ascend 
the bounds of the limited and the unlimited. 
I am a human being and of the view that the 
religion in the real sense of the term will 
manifest itself the day when every person 
treats every other person with love and 
compassion and you can't be a complete 
human being until you stop to distinguish 
between man and man on the basis of one's 
caste and religion. Therefore, every Indian 
should have an unbiased and fully devel-
oped mind. I am uttering these words par-
ticularly because when Shri Brijbhushan 
Tiwari was the President of the Student's 
Union, Shri Ram Manohar Lohia had written 
a letter to him from 24, Guradwara Raqab 
Ganj roact. While I was leading that letter 
only three days ago, I came across certain 
lines which read" our minds are not mature, 
they should be oomplete and unbiased." I 
reiterate that we and the enti,'e House do 
hav4cuurageand lamsurethatthecommu-
nal elements will no longer stay within the 
bounds of the count'1' the day and the moment 
Indian Parliament passes a unanimous reso-
lution to denounce communalism in India. 
According to Maharishi Arvind, India faces 
the threat of three vices i.e. ignorance, fear 
a~ld falsehood. All such fears and apprehen-
sions such as "willi be able to become an MP 
or a legjslator, or willi be able to win the seat 
of power or what fate will my son and grand-
son rflgets" haunt us. And to be frank enough 
the people are haunted by such apprehen-
sions, for example, wHi my posterity bear 
with my presence and company? So, we 
should free ourselves from such fears and 
fafsehood. Keeping this thing in view, Kabirji 
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had ..mered the following words:-

"Kahanta to bahuto mila, gahanta mile 
nakoe' 

Sayee kahant~ bahi janide, jo na 
gahanta hoe." 

But the fact remains that today we are 
following in the foot steps of the persons who 
only profess and do not put it into actual 
practice. There is no real follower of what he 
professes. One may be a socialist by words 
and a capitalist by deeds or a democrat by 
words and an individualistic and dictatorial in 
approach and practice. We are only follow-
ing this falsehood and entraping the whole 
country in that illusion and conceit. I WOUld, 
therefore, like to request you to check this 
t:-end if you can do it. 

I would like to give certain suggestions. 
My first suggestion is that we should adopt a 
resolution in our Parliament that status quo 
with regard to the religious and community 
concentrations will be maintained without 
affecting any change in their location and 
place as they stood here in this land on the 
day of our independence i.e .. the 15th of 
August, 1947. If we adopt an unanimous 
resolution to that effect today itself. we can 
save ourselves from the fire of communal-
ism. Who can say as to ~hat happened at a 
particular spot or a point of time? Even the 
great warriors like Karna, at the time of his 
death in the battleheld of Mahabharaia, 
requests Lord Krishna, the Supreme being, 
that his dead body be cremated at a lace 
where no other corpse had been cremated 
before that. Lord Krishna fails to find ·such 
place on earth where last rites of not a single 
dead-body had been performed. Despite his 
best efforts, he does not find such a pIece of 
land for his cremation. Uttimataly he suc-
ceeds in finding a spot just enough for the 
point of on arrow to lit the pyre of Kalna. 
These episodes may add to our knowledge 
but not to our intelled. Nobody knows whether 
this land of ours had once been a graveyard, 
the cremation ground or the bed of streams 
and rivers or something else. 

SHRI RAJMANGAl PANDE (Deoria): 

At some particular point of time, there must 
have been a Sansad or a Parliament here. 

SHRIHUKUMDEONARAYANYADAV: 
You are right and may be that was greater 
than the present Parliament. Pandeji is a 
learned man and I of ten steal some of this 
knowledge by a little provocation. There may 
once have been a Sansad here but there 
could have been no Sang-sad, I am sure. 
Please tum the present Sansad into a Sang-
sad. 'Sang' connotes 'sangati' or company 
or council and 'Sad' implies righteousness. 
virtue, etiquette and integrity of character. 
The objective of a Welfare State can be 
achieved if Sansad is turned into a sang-
said. Otherwise, the present situation can-
not be improved. 

My second suggestion is that no com-
munity should be allowed to raise any struc-
ture within the premises of a Government 
office or on a Government land. Why can it 
not be checked if a ban is imposed on such 
activities .... (Interruptions) ... 

My third suggestion relates to making 
efforts in the direction of averting an aerial 
confrontation between 'Allah' and 'Rama' 
Through 'Azans' from mosques and recita-
tion of 'Sitaram' from temples on loud-speak-
ers. For this there is need to enact appropri-
ate laws to check the use of sound-magnify-
ing mechanisms that compel others to listen 
reluctantly to one's way of worship because 
this stands in total contradiction with the 
directives of a religion or a community. One 
may adopt a particular way of worship of 
one's own choice but to impose it on others 
by mere reciting it loudly on the loud speak-
ers is against the religious norms. 

Fourthly. no religious processions should 
be allowed on the roads without the consent 
of other communities. A religious or commu-
nity procession should be taken through the 
residential areas of the communities only if 
they have no objection to that. Mahaviri flag 
procession and T azia, Ram anavm i or 
Chehllum processions may be taken out but 
in accordance with the above mentioned 
norms. The organisers should be compelled 
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to abide by these norms without any relig-
ious or other consideration or be ready to 
face the consequences. 

Fifthly, no political party should give 
protection or party tickets to persons whose 
speeches or deeds tend to create communal 
tensions and flare up. Such people should 
not only be debarred form a party-post but 
also from the membership of organisations 
and elected institutions. They should be 
socially boycotted so that this tendency does 
not find room for propagation. The party that 
does not comply with these rules should 
cease to have political 
recognition .... (lnterruptions) .... 

I am not referring to Congress or any 
other particular party for that matter. A 
common notion of my native place as so oft-
spoken by an hon. leader Shrr Raj Narayan 
Is-'Kis kis ka kahen naam, kambali odhe 
sara gaon'.-

I am not blaming the Congress alone 
but when I do introspection, I find that my 
inner conscience says that we are no excep-
tion to it. We are also at fault at lease 10 
percent whereas all others around us are to 
be biamed for their 100% communal frenzy. 
The element of communalism be it one per-
cent or 100 percent is equally dangerous for 
the nation. Communalism can't be evalu-
ated in terms of percentage. The gunpowder 
will always burst with a bang, may be a little 
of it or hundred grams or a quintal of it. 
Therefore, when I go in for introspection, I 
don't find myself to be perfect and clean. 
However, how you evaluate yourselves, 
depends upon you. So kindly look to your-
self. 

"Darshan kama chahein. to darpan 
manjat rahiye, 

Darpan pe lagi hai kai to darsh kahan se 
pai." 

If one's OWr) face is besmeared in black 
how can one dare to look at it into a mirror. 

Therefore~ I would like to say, as Shri Vijay 
Kumar Malhotra has also emphasized, that 
secularism is not needed as much as there 
is need for an equal respect for all religions. 
Total freedom should be guaranteed by the 
Government to all religious communities for 
performing their respective rituals and wor-
ship so far as these do not tend to meddle 
with the religious practices of other commu-
nities. Such offenders, if any, should be 
handcuffed. This limitation should not be 
trespassed. So far as one enjoys the free-
dom of speech, expression and action such 
a freedom should not infringe upon the rights 
and action such a freedom should not in-
fringe upon the rights and freedom of others. 
Therefore, there is need to observe certain 
restraint in the exercise of one's freedom 
ahd rights. A uniform set of law should gov-
ern all the citizens of this country, be it the 
Hindus, Muslims or Christians. But our mi-
nority brethren look upon it only in the light of 
Islamic laws. Why do we always raise the 
issue of polygamy? This is because a woman 
is considered to be nothing more than a 
consumer item in this country. There are two 
standards of measuring the extent of devel-
opment in the world i.e. the basis of sex and 
the assets. However, their point of view 
differs greatly. These are the two basic stan-
dards and for that matter, a uniform law is 
needed on that basis. When I say a uniform 
law, it does not mean that it will be applicable 
only in case of Hindus and the Muslims. I too 
am a Hindu by birth. Here the people are 
facing discrimination and disparities and how 
many of them are falling prey to it, only God 
knows. However. it is a something very sad 
that whenever there is a comm unal riot claim-
ing the life of 4-5 persons, it invites a debate 
in the Parliament. Processions are taken out 
by the C. P. I. candidates every where in 
Bihar and resort to booth capturing but 
whenever there is firing on the procession 
and 5-6 people are killed in it, nobady feels 
sorry for that. Here you may become emo-
tional in Parliament when Hindus or Muslims 
die in communal riots but here you never 
raise your voice in favour of the those people 
01 Bihar who have been dying everyday in a 
lot of 10 to 15 or 20 while struggljng against 
their poverty. unemployment and social 
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exploitation. You m~y take it in different 
ways. 

I would again like to reiterate and urge 
upon the Government to invite all the relig-
ious leaders and demagogues of all schools 
of religious thoughts and ideologies, the 
seats and sub-seats thereof to Delhi and tell 
them that we all have to run this country 
unitedly. They should be asked to reach at a 
consensus about the formulation of a code of 
conduct which will remain inviolable by the 
parties and observance of all religious norms 
wiJI be adhered to. They should see whether 
they can do it that way. It should also be 
ensured that only the palatable is not ac-
cepted and the unpalatable is not rejected. 
The practice of flattering Shankaracharya at 
the time of elections to have his blessings for 
winning votes or bowing in reverence before 
the Devraha Baba or the Holy Shrine of 
Qaba should cease to continue because 
such things give strength to blind faith and 
beliefs. There should be no politicians· VISitS 
to Chandraswami etc. with such intentions 
or to persons who profess to be what they 
are not. For instance, Dh irendra Brahmchari, 
who is a saint on one hand and runs a gun-
factory on the other or the instance of some 
other person who is though called Sadachari 
by his name but acts as a corrupt person Of 

a man of loose morals. 

We go to a particular Babaji. have his 
darshan, take 'Chamamrit' and utter .. Jai 
Baba ke" and request him to bestow his 
kindness. They day from which the head of 
the Government would stop visiting Pandits 
and Maulvis, their following will be dimin-
ished and from that very day the fire of 
communalism which is ravaging the country 
wiU be extinguished. We should, therefor, in 
this august House take pledge and frame 
such a legislation that those who are in 
power will never go to these places and 
would only perform their duties and would 
not make a pubtic demonstration by bowing 
before the Maulvis and Pandits. Then only 
the problem of communalism would be 
sotved. , am a small farmer from a village. I 
am narrating before you the story of social-
ism which my guru Dr. Ram Manohar lohia 
had narrated to me. When Pandjt Ram 

Nandan Mishra renounced the world, he told 
me that I should go on repeating these 
things. He had said that if the laws made by 
the Parliament imbibe courage, wiD. self 
respect and a sense of dedication towards 
national unity, the feelings of communalism 
would come to an end. But if we allow com-
munalism to go uncurbed and keen shed-
ding tears then discussion on communalism 
in parliament would to in vain and the prob-
Ism of communalism will never be solved. 

17.47 hrs. 

BUSINESS ADVISORY COMMITTEE 

Seventh Report 

[English] 

SHRI P.R. KUMARAMANGALAM (Sa-
lem): I beg to move: 

is: 

"That this house do agree with the 
Seventh Report of the Business Advi-
sory Committee presented to the House 
on the 23rd April, 1990." 

MR. DEPU1Y SPEAKER: The question 

''That this House do agree with the 
Seventh Report of the Business Advi-
sory Committee presented to the House 
on the 23rd April, 1990." 

The Motion was adopted 

17.48 hrs. 

DISCUSSION UNDER RULE 193 

Communal Situation in the Country -
CONTD. 

[Translation] 

SHRl Y ADVENDRA DA TT (Jaunpur): 
Mr. Deputy Speaker. Sir, I was listening to 
today's discussion with completeconcantra-
tion. My friend Shri Harish Rawat refefTed to 
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Shila Pujan and said that as a result of this, 
communalism has been encouraged. I want 
to ask him only one question and that is who 
created the chaos by throwing bricks, when 
the route to carry the bricks of Shila Pujan 
was settled in Hazaribagh. I am astonished 
to learn that it is being said that it has 
encouraged communalism. In Uttar Pradesh, 
we did the same thing but nothing of this sort 
happened anywhere. Now the question is 
how did communalism flare up? The country 
was divided on the basis of religions, whether 
it was right or wrong I do not want to com-
ment on it. Thereafter you started creating 
minorities on the basis of religion. As far as 
I understand, minorities and majorities have 
an ethnic base. Then how can minorities be 
based on religion. The fore-fathers of some-
one may have been Hindus three genera-
tions back whereas in the case of some other 
person it may have been twenty generations 
and this reveals that it is not ethnic based. 
You may take for example Germany or 
France for that matter, you have travelled 
widely, there are Cbristians, Protestants. 
Roman Catholics and also hewzenots. Are 
there any conflicts between them? The root 
cause of the prevailing conflicts is the special 
rights for religious minorities. Are there no 
Indians in Indonesia or Bali Island. There is 
no provision of special rights there. There 
exists no conflict of any kind there why? 
When you give special rights then the feeling 
of separation gains ground and based on it 
comes numerous demands. We talk a lot 
about secularism, but what is its definition? 
What is secularism? Is it secularism to abuse 
the Hindus? Just now, my friend said that it 
is the special responsibility of the majority to 
keep the minorities happy. 

SHRI DINESH SINGH: I did not say that 
they have to be kept happy, I only said that 
they should feel secured. 

SHRI YADEVENDRA DUn: I am grate-
ful to him that he has corrected me. What is 
meant by keeping secure ? Would you tell 
me whether we were instrumental in expel-
ling the Hindus from Kashmir? Are we to be 

blamed for the massacre in Pakistan? What 
is meant by security? The more you try to 
appease them, the more will be their de-
mand for appeasement and the time will 
arrive when the minority communities will 
demand that in the name of securalism, the 
majority communities should succemb to 
their wishes. This is not possible anywhere. 
Both shall have to function simultaneously. I 
would like to state in very unambigous terms 
that it is very wrong to damage any place of 
worship and it should be condemned to the 
extent possible. just now you quoted Lord 
Krishna 

"Sarva/oke na parityajya na bhavekam 
sharanam prati" 

Sir, why did you forget that he had also 
said 

up aritranai Sadhunam Vinashaya cha 
dushkiitam" 

You forget? Things should be seen from 
all angles and not a part thereof. When you 
eKamine an issue from all angles only then 
you can arrive at a right decision. My friend 
Shri Malhotra said that we want to bring 
Muslims in the mainstream. That is correct. 
He wanted to know what is meant by main-
stream? So, I give three examples of main-
stream. 

"Gaj raj darat shish par keh rahim kehi 
kaj, 
Jo raj muni patni tari soi dhundhat 
gajraj." 

H we have that much love for our land we are 
in the mainstream. Another mainstream is 
that "our country is the best of all countries in 
the world.- Who said this? It was said non 
else but by Iqbal. The mainstream does not 
mean that trouble shot up in one place and 
riots took place in Bombay. The mainstream 
has nothing to do with the result of a cricket 
match. Winning and losing is part of the 
game. This amounts to separatiot;l and we 
have to curb this tendency. I am terribly sorry 
that'such .a serious issue, which we should 
discuss with each other. 
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[Eng/ish] 

Instead of 'taking to each other', we 
have come to ''talking at each other" 

Nobody is clear on it ...... or if the lady is 
protesting too much ..... , 

[Translation] 

Mr. Deputy Speaker, as a matter of fact 
we should listen to the views of everyone 
patiently and such terms should be avoided 
which provoke violence. It IS unfortunate that 
such terms have been used her. What is 
this? Are we curbing communalism by doing 
so. We are not curbing but encouraging it. 
The words used here' are taken (1'1 different 
sense and torn out of context. Mr. Deputy 
Speaker, Sir. today we should examine this 
aspect also as to why these riots are taking 
place in the country? What is the root cause 
of riots in Gujarat. Ahmedabad or in Baroda. 
Are they smugglers. liquor traders or Pak 
infiltrators? I do not want to name any coun-
try here, you can understand yourself but 
their intention is to destabilies the Govern-
ment of this country atthe earliest. I am sorry 
that the han. Home Minister and ourGavern-
ment raised such a hue and cry in the begin-
ning about humanitarian aspect. 

[English 1 

They sent very weak signals to outside 
world. 

[Translation] 

Today we are facing the consequences. 
There is a limit to human approach. It cannot 
be unlimited. Human'itarian approach is a 
relevant term. It cannot be a one sided 
affair. Therefore, the first and foremost thing 
is to conduct a high level probe in respect of 
these riots. you will have to find out how 
many Pak infiltrators have Sneaked into 
India and how many are overstaying, an-
other thing to be looked into is that 

[English) 

Bangladesh is exporting its poverty. 

[ Translation] 

Bangladesh is passing its poverty to our 
country. Our Raja Saheb said emphatically 
that in a prosperous nation people do come, 
but this does not mean that so many foreign-
ers should be allowed to settle down her by 
treating this country as grazing ground. 

SHRI DINESH SINGH: I had said that 
this should be curbed. 

SHRI YADVENDRA DUTT: Sir, you blow 
hot and cold in the same breath. That is why 
nothing is clear. My submission is that an 
inquiry into all these things should be held. I 
charge in very clear terms, Mr. Deputy 
Speaker, Sir, that in all the riots, in smuggling 
of arms or in espionage activities, Pakistani 
Nationals orthe people who have come from 
Bangladesh are being used. We shall have 
to put a check on it. This is wrong and would 
be a folly to suggest that more riots took 
place in the regime of the previous Govern-
ment or present Government. I am express-
ing my views keeping in mind the national 
interest and not from the point of view of any 
specific party. You may feel that they are of 
some specific party but even if you do so, I 
have no objection. But you should not take 
this matter to the extent that no action is 
taken in this respect. Please do not forget 
this. Mr. Deputy Speaker, Sir, today this 
issue should be considered very impassion-
ately and its should be considered forgetting 
party affiliations. We have to examine all 
aspects and sort out all problems forgetting 
the politics and see everything from the 
nation's point of view. I have my apprehen-
sions that behind all these communal riots a 
conspiracy has been hatched to destabilise 
the Government. On one hand riots are 
incited and on the other hand policy of ap-
peasement is suggested. Do not forget this 
that appeasement will always enc::ourage 
communalism and provoke riots. One should 
not forget that. When the tiger tastes the 
blood he is not satisfied with blood alone, he 
shall demand flesh as well. In Mathura, I do 
not know. I shall once again request you to 
correct yourself that whatever you said in 
your speech was not clear, therefore, kindly 
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make it eleaf. As far as I remember you said 
that the birth place of Lord Krishna was 
beneath some Masjid or Ibadatgah. it is quite 
possible that I might have not heard prop-
erly. . 

( Interruptions) 

SHRI DINESH SINGH: I had stated that 
the spot which is considered to be the birth 
place, which was a part of the prison, is still 
secure in the basemant of the mosque and 
puja is performed there till date. 

(Translation] 

SHRI RAJVEER SINGH (Aonla): You 
have said one thing more that now ther is a 
temple on it. So, where the basement has 
gone and how did the temple come over 
it? .. (Interruptions) 

SHRI DINESH SINGH: Raja Saheb, 
you know it very well that there is a basement 
beneath your house and your house is bUild 
over that basement ...... (Interruptions) .. . . 

SHRI RAJVEER SINGH: Dear Sir, there 
may be a house built on a basement but no 
temple is, generally, built on a basement. 

.... ( Interruptions) .... 

SHRI YADVENDRA DATI (Jaunpur): 
You may also clarify that when the basement 
is under the mosqu~. then ho~ does th!3 
temple exist on it. 

in India? When there is only one India, so 
nobody' is Kashmiri, Tamilian, Ruhelkhandi 
or Baghelkhandi and everybody is India. So, 
where did these outsiders come from? I 
mean, to assume some one an outsider 
(though he is a citiZen_ of India) is the root-
cause of separatism. This assumption of 
'outsiders' for any class of people creates 
separatism which, later on, takes the form of 
'Jay election', 'Jai vote' a,nd Jai mazhab' 
(religion). The difference between the mean-
ing of our profession and practice is the most 
unfortunate asked for us? Call the people to 
renounce all such ideas. We must talk about 
only one India. Sathe Saheb is a friend of 
mine and we, both, are from Nagpur my wife 
belongs to Nagpur, we have our bungalows 
side by side in Nagpur. 

SHRI DINESH SINGH: Now, the rela-
tionship between you both has been re-
vealed to us. 

SHRI YADVENDRA DATI: Not only 
this, we have many relations with you also 
about \';hich you may know later on. 

Mr. Deputy-Speaker. Sir, it is purely an 
administrative division of the country for its 
smooth administration and dialect changes 
after a distance of 10 miles in a country as 
also the way a language is spoken. I do not 
follow it. This change generates the feeling 
of separatism in us, which we have to expel 
from our minds. 

Mr. Deputy Speaker, Sir, as far as 
'Minority Commission' and 'Human Rights' 
are concerned, when Kashmir's 'Pandits' 
migrated to Delhi - I am uSing the word 

SHRI DINESH SINGH: You go there Pandit but not hindu, for if I use the word 
any day and see its for your-self. You will 'Hindu' there will be uproar in the House and 
cometoknoweverything .... (lnterruptions}... went to the 'commission' to narrate their 

_ - - -- ____ sorrows and sufferings the commission dis-
MR. DEPUTY SPEAKER: Mr. Yadven- appointed them by saying that it was beyond 

dra, will you go on doing discussion among their jurisdiction to listen to their grivances. I 
yourselves? Please address the Chair. ask, what sort of this commission IS? By 

SHRI YADVENDRA DATI: Mr. Deputy 
Speaker. Sir, if it is said, as one of our friends 
has just stated, that some outsider has done 
it. Can you tell me, who are these outsiders 

raiSing the bogie of minority, the country was 
divided. In my opinion. religion has nothing 
to do with minority or majority. It is our culture 
that matters and causes minority and major-
ity and which is ethnic~ I urge my Muslim 
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brethren why they want to be known as 
'minorities'? The hollowness of 'minority' and 
'majority' will be of no use to them, instead of 
that they should change their attitudes and 
viewpoint. 

Mr. Deputy Speaker, Sir, I would like to 
tell hen. Mufti Mohammad Saye.ad that to 
change one's liturgy does not mean to change 
of one's ancestors. I want to raise a question 
in the House that was asked tram me in 
Jakarta (Indonesia). When the story of Lord 
Rama is told, it is so enchanting that it cannot 
be described in words. Actually, it spell-
bounds the listeners. I was sitting there and 
when I asked a Muslim fellow, 'being a 
Muslim, how do you say the prayer of Lord 
Rama?' He retaliated immediately, 'Does 
the changed liturgy brings any change one's 
forefathers'? The change in one's liturgy 
does not chage one's forefathers or one's 
country. But, why this evil is going on in our 
country and the forefathers are changed. 
Even the country has been changed. This 
evil is unfortunate for us and should be 
stopped altogether. We have to educate the 
people to check this trend while expressing 
his views on education, one of my friends 
referred to history and I agree with him that 
history should contain facts. Any deviation 
from the historical facts will amount to disloy-
ality to the country. History should not be 
written in arbitrary manner. We should learn 
something from our contemporary history 
that why again and again such events take 
place. But everything is being misused to-
day. An hon. Member of this House -Iwill not 
mention hiS name-had said in his speech al 
Boat Club that the bungalows of the Minis-
ters would be set on fire, their hands and legs 
will be broken. What action had the Govern-
ment taken? 

[English] 

Open challenge and you bowed down. 

[ Trans/ation] 

You encourage them and they abuse 
others. I request the Government to curb the 
activities which cause frictions and distur-

bances. With this, I urge the Minister of 
Home Affairs to discontinue the policy of 
appeasement, apprehend the infiltrators and 
expel them to their own countries as they are 
working for destabilisation of our country. 
'human Rights Commission' should be set 
up and the minorities commission should be 
wpund up. The country should be governed 
by a common law. The law has nothing to do 
with liturgy. What is the difference between 
taw and liturgy. 1 may say one thing more. 
The peopie of our oountry have emotional 
attachment with the Ram Temple and should 
be given to Hindus and the temple must be 
built there. 

18.07 hrs. 

BUSINESS ADVISORY COMMITTEE 

Eighth Report 

(English} 

MR. DEPUTY SPEAKER: Shri Saifud-
din Chaudhary to present the Report of the 
Business Advisory Committee. 

SHRI SAIFUDDIN CHOUDHARY 
(Katwa): Sir, I bet to present the Eighth 
Report of the Business Advisory Committee. 

18.08 hrs. 

DISCUSSION UNDER RULE 193 

Communal Situation In the Country -
Contd. 

( Translation] 

SHRf SYED MASUDAL HOSSAIN 
(Murshidabad): Mr. Deputy Speaker, Sir, the 
Demands for Grants of the Ministry of Home 
Affairs are being discussed here whereas 
communal riots is the subject of discussion 
all over the country. Today, a discussion on 
the riots in Mathura is being allowed under 
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Rule 193. The purpose of the discussion is to 
arrive at a consensus on how to check the 
recurrence of such riots. But it is regrettable 
that while discussing an issue, we should 
forget that we are elected representatives of 
the people. And while we are discussing an 
issue we behave as if we are the caretakers 
of the religion we belong to. some speak and 
act like they are the protectors of temples or 
mosques. how can , do anything when is-
sues not relevant to the topic of the discus-
sion are raised? If every Member of this 
House does not have good intentioAs then I 
cannot carry a good message when I go 
outside the House. The incidents in Mathura 
were discussed. Before speaking on Mathura, 
I shall briefly touch- upon the incidents in 
Kanpur. So emotionally-charged has man 
become that the collision of a scooter and a 
cycle sparked off a communal riot. Way I 
know if the cycle was Hindu or the scooter 
was Muslim? Five persons were killed in the 
riots. the issue of temples and mosques is 
being raised. Shri Kalp Nath placed a burnt 
copy of the quran on the Table 01 the House. 
No purpose is served in doing so because 
temples, mosques, Ouran, Gita and the Bible 
are meant for serving humanity and not the 
other way round. The security and well-
being of man is most important. Yet we give 
little importance to man and more impor-
tance to temples and mosques. Regrettably 
we see slogans written on walls that Sabar 
was an invader. What could be the reason 
bahind writing these slogans? Even if I agree 
for a moment that Sabar was an Invader, 
who did he attack? History tells us that the 
first time he fought was with Ibrahim Lodi in 
the battle of Panipat. Battles between kings 
is quite usual. Facts as old as 400-500 years 
are being dug up to create tension in the 
country. What ~s deplorable ~s that some 
political parties are making political capital in 
the name of religion. Anti-social elemer,ts 
are flourishing under political patronage. 
When I went to Ahmedabad, I came to know 
that riots over ther had been sparked off by 
a stray incident. This was purely the handi-
work of anti-social elements. But when those 
communal riots were attributed to them the 

anti-social elements took refuge under their 
respective religious groups. Now these anti-
social elements are acting as the watchdogs 
of their respective religions and getting the 
respect of their religious brethren who in the 
past condemned them for their anti-social 
activities. Hindus and Muslims consider these 
anti-social elements as their protectors and 
treat them virtually as son-in-Iaws. People 
hesitate to condemn anti-social elements. 
Demolition of temples or mosques, killing of 
people in the name of religion or politics is 
the work of anti-social elements but their 
activities are not condemned. No legal ac-
tion is taken against them. Our experience 
over the past 40 years is that each and every 
riot has been ca\\ed a communa\ riot. Numer-
ous commissions were set up but none of 
them has accused anyone till now. None has 
been punished. The anti-social elements 
who are responsible for these riots also want 
that every riot should be called a communal 
riot ..... Sir, you have rung the bell. 

MR. DEPUTY-SPEAKER: Sir, I have to 
ring the bell. 

SHRI SYED MASUDAL HOSSAIN: I 
shall give one or two suggestions without 
taking up much time. I shall give a sugges-
tion to the han. Home Minister. I had gone to 
Ahmedabad and have also given you a report 
on the situation there on my return ..... Riots 
have -been occuring there for the past sev-
eral years. Due to these riots, Hindus living 
In Muslim-dominated areas and Muslims 
living in Hindu-dominated areas are shifting 
to other places. This shows a weakness on 
the part of the Government. The result of all 
this is that if a Hindu shifts to a Hindu-
dominated area, it is the fundamentalists of 
his community who look after him. The same 
thing happens to Muslims who shift to Mus-
lim-dominated areas. Over there these mi-
grants are forced to act according to the 
dictates of the fundamentalists of their re-
spective communities. Such incidents are 
common wherever riots take place. It is the 
duty of the Government to ensure thatfunda-
mentalists do not enter these areas. 

Is it not true that after Hindus shift from 
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Muslim-dominated areas and Muslims shift 
from Hindu-dominated areas, their land and 
houses are sold at throwaway prices? People 
think that if the members of one community 
flee, they would get the houses that belong 
to those who will go away. The Government 
should think in this direction and frame a law 
for this purpose. 

We know what happened in Bhagalpur. 
People migrated from there and their land 
and property was taken over by others. The 
family members of those who have been 
killed will not be able to return to live in their 
houses. The Government should think over 
it. 

Lastly, , would like to say that all hon. 
Members of this House are concerned about 
the tension in the country. We should all 
work together towards separating politics 
from religion. All anti-social elements linked 
with politics should be brought to book. They 
should be pushed out of politics. With these 
words, Sir, I would like to thank you. 

[Eng/ish] 

SHRI LOKANA TH CHOUDllURY 
(Jagatsinghpur): Mr. Deputy-Speaker, Sir, 
we are discussing today communal riots that 
have taken place in different parts of the 
country. Sir, much has been said about the 
riots by the prevIous speakers. But It is all 
philosophical without taking the issue that is 
at stake. 

I strongly feel that in this House when 
this grave situation is being discussed, we 
are not ready to speak the truth. And why are 
we not ready? We are not ready for the same 
reason for which the communal riots are 
spreading. 

Sir, as my friend has just now said, the 
Kanpur riots started from a cycle accident. 
That means, the whole atmosphere is sur-
charged. When the President addressed the 
Parliament a few days back. he said that 
there is some communal harmony there. I 
strongly feel that the present aggressive 
posture of the VHP is mostly responsible for 

the present communal riots and it is they 
who, in spite of the understanding, claim -
when you are thinking of bringing an ami-
cable settlement, they are saying that the 
Ram Mandir must be built in place of Babri 
Masjid. And this is being said here also. So, 
Sir, I do not know whether the Hindu religion 
allows to remove the place of worship of 
another community. So, is it for communal 
harmony or is it only to rouse the communal 
passion? 

Sir, , agree with others that Pakistan is 
there, infiltrations of Pakistanis are there, but 
are we not doing it? You know that in the 
whole oi \ndia today the Vishwa Hindu Par-
Ishad has started its aggressive campaign. 
In Mathura, Varanasi and everywhere they 
are going to start this. In Kanpur, Sir, the day 
the incident took place, the Administration is 
aware that on the same day Dharma Yatra 
was started in Kanpur by Vishwa Hindu 
Parishad which shouted provocative slo-
gans against the minority community. It was 
also apprehended on that day that in Mathura 
this would also take place. Not only that. You 
also know that the Government has taken a 
decision to settle the Babri Masjid issue. But 
I want to put before this House what Mahant 
Avaidhyanath, M.P. and Chairman of the 
Ram Janambhoomi Mukti Sangarsh Samiti 
said. He said: 

"The Ram Janambhoomi Mukti Morcha 
will stick to its schedule of constructing 
the temple at Ayodhya unless a war 
breaks out between India and Paki-
stan." 

He has also said, as quoted in The 
Times of India today that: 

''Hindu Rashtra was created right on 
the day of the Partition. As far as the 
Constitutional aspect is concerned, we 
hope the chances of India being a 
'Hindu Rashtra' will brighten up when 
the BJP comes to power atthe Centre." 

This is the statement which he made at 
Bhopal. So. Sir, I think the present commu-
nal tensions are very much accompanied by 
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the aspiration of having a Hindu Rashtra and 
throwing outthe present Constitution. This is 
going on. I ask my BjP friends whether they 
agree with what Mr. Avaidyanath has said. 
Do they agree that India will be a Hindu 
Rashtra? They will have to say it here. They 
are saying that they accept the COnstitution 
and at the same time. they are trying to break 
the Constitution. h is a thing that we should 
take a serious note of. I want to say that this 
attempt should be stopped if they want to 
have communal harmony. Unless this is 
stopped, the communal riots are bound to 
occur again and again and nobody can help 
it. Of course, in the past, many political 
parties have used communal forces. I agree 
that the Congress Party is a secular party, 
buttheyare also using this communalism for 
their narrow ends. That is why the situation 
has become so worse. Now. the time has 
come that they should rise above this. Un-
less all secule or forces, either this side or 
that side, come together. these communal 
riots cannot be stopped. So. I request the 
Home Ministerthatthe Ram Janam Bhoomi-
Babri Masjid issue should be settled imme-
diately. Shri Hukumdeo Narayan Yadav has 
said that all the temples and masjids which 
were there on the 15th of August. 1947 
should be honoured. 

Now, all the par1ies have agreed that 
they will agree to an amicable settlement of 
the Sabri Masiid \ssue. 't is also agreed that 
they will agree to the verd iet of the Allahabad 
High Court. But. I think our BJP friends have 
not agreed to this though all the political 
parties have agreed to it. So, if you want to 
stop the communaltension, if you want India 
to remain united and integrated and if you 
want to foil Pakistan's game, it is now time 
that all the forces should come together. This 
communal clash is not an isolated incident; 
it is linked with the Ram Janam Shoomi-
Sabri Masjid issue. Unless the campaign 
against the Constitution is stopped, I think, it 
will be impossible to bring about communal 
harmony. Therefore, I appeal to the House 
that the time has come when the communal 
forces should be isolated and they should -

not be allowed further to take the country in 
the direction in which they want to take it. 
With these words, I conclude my speech. 

MR. DEPUTY-SPEAKER: I must bring 
to the notice of the han. Members that the 
time allotted for the discussion on this topic 
is already over. Generally we are sitting upto 
7 o'clock, but it seems that many Members 
are interested in making their views known to 
the House and the people outside. 

( Intenuptions) 

MR. DEPUTY-SPEAKER: I think. if the 
House agrees, we can sit up to 8 o'clock and 
we will allow the Members to make the 
points. But my only request can be, please 
avoid repeating the points which have al-
ready been made on behalf of your Party. 

[ Trans/ation] 

MAHANT ABEDYA NATH (Gorakhpur): 
My name has been mentioned. So I want to 
say something. 

MR. DEPUTY SPEAKER: What is your 
explanation? 

MAHANT ABEDYA NATH: Mr. Deputy 
Speaker. Sir, two things are being discussed 
In the House. One is communal riots that 
h!lve occurred in certain parts of the country 
and another is growing communal feelings in 
the country. 

MR. DEPUTY-SPEAKER: Kindly give 
your personal explanation. "you have given 
your name, then you should speak only on 
your turn. I will call you. 

SHRI KAlP NATH RAI: (Ghosi): Mr. 
Deputy Speaker, Sir, the House is discuss-
ing the issue of communaJism and the main 
issue of debate is happenings in Mathura. 
Many facts have come out during the course 
of the debate. I agree with the views ex-
pressed by Shri Hukumd90 Narayan. Our 
friend Shri Brij Shushan Tiwari has men-
tioned some good points but he said certain 
other things that were not correct. 
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MR. bEpUTY SPEAKER: I would sug-
gest that you should address the chair. 

SHRI KALP NATH RAI: In a democratic 
country, usually, the Governments are 
changed. In England and America also the 
Government is changed b'f the people, which 
is good sign for a democratic country. The 
strengthens the roots of democracy. People 
opposed to us tell us that we have to face this 
adverse situation because 01 the verdict 
given by the public. They went to the people 
and urge them to remove the Government, 
that has been ruling the ~untry for the last 
40 years, to bring a change in democratic 
pattern of the country. The voters of our 
country gave these people an opportunity in 
1977 to govern the country. These people 
could not rule the country and were thrown 
out of power. Congress party came to power 
again at the centre In 1980 and now. people 
have voted you again to rule the country. A 
change is good for the health of democracy, 
so, neither you should by very jubiliant nor 
we should have feeling of any frustration. 
This is a question of national importance and 
on such a question. we must have a national 
concensus. I would like to make an appeal to 
my friends from communist party of India 
and Communist Party (M) to pay a visit to 
Mathura. Shri Chatterjee and Shrimati Geeta 
Mukherjee both, are well known to me. We 
shall abide by the verdict of these two lead-
ers after their visiting Mathura. I will not sit 
over judgement on th~ir verdict I agree with 
your views and you may also agree. But 
there can be difference of opinion as well. 
Today. there is struggle between two forces 
in our country. One of them fought for hundred 
of years against British imperialism for se-
curing independence of our country and 
forced them to quit India. 

They got the country freed from the 
foreign rule. On the other hand there were 
forces which helped the British rulers against 
our struggle for freedom. Those forces were 
supporting British imperialism. Now please 
let me know whether those people who took 
part in the freedom struggle and followed 
Mahatma Gandhi in the freedom struggle 
were nationalists or those who stood by the 

Britishers were nationalists? It is upto you to 
answer this question as to whether leaders 
like Abdul Kalam Azad, Mahatma Gandhi 
and others who fought the freedom struggle 
were national or those who stood by the 
Britishers were national? There were people 
who opposed the freedom struggle !aunched 
by Mahatma Gandhi and Jawahar Lal Nehru. 
On one side there were princely states and 
big Zamidars and on the other there were 
teeming mitlions who were fighting for a 
common cause under the leadership of 
Mahatma Gandhi. Then the house of Shri 
Dinesh used to be a focal point of the free-
dom struggle. It is a question of communal-
ism, treason verses patriotism. Shri Brij 
Bhushan Tiwari said that as long as the 
liberal forces remained strong in the country, 
the country also remained strong. As and 
when conservative forces gained upper hand, 
the country became back. I agree to his 
views. Mahatma Gandhi was a symbol of 
that liberal tradition. Gandhiji was the prod-
uct of that liberal tradition propagated by 
Valmiki and the country became independ-
ent under the leadership of Gandhiji. 

Mr. Deputy Speaker, Sir, in this country 
fighting always took place between the na-
tives and the foreigners. Shri Hukumdeo 
Narayanji is also of the same view. When 
Babar attacked India, Ibrahim Ladi was the 
rulerof India. The battle between the foreign-
ers and the natives took place at Panipat. 
D.uring the Mughaltimes Changez Khan and 
Nadir Shah attacked India That was also a 
fight between the natives and the foreigners. 
Rana Sanga and Rani Lakshmibai who had 
Shri Ghulam Gos as her Chief Commander 
also fought against the foreigners. As such 
there has never been dispute between Hindu 
and Muslim in this country. " somebody 
raises the bogy of Hindu-Muslim in the coun-
try, he is breaking the unity of the country. 
We, Hindus are against communalism. May 
I know why did Prime Minister ofthis country 
not go to the 'Samadhi' of Mahatma Gandhi 
after taking oath of his office to pay his 
respect to the Mahatma. Mr. Chairman, Sir, 
just now a reference was made to Mathura 
incident. let Mr. Malhotra go there and 
ascertain himself the kind of slogans raised 
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thereby some people of our own community . 
Why did these incidents take place? When 
these incidents take place, they wiD have 
their repercussion aU over the country. This 
will cause widespread destruction in the 
state as well as in the country as a whole. It 
is a matter of pride for us that our ideals of 
nationalism, secularism, socialism and our 
democratic system are being adopted by the 
other countries of the world. The democratic 
socialism enunciated by Pandit Nehru is 
being adopted by the .countries o( the world. 
The world is becoming smaller and smaller 
due to rapid scientific and technological 
developments. In such a fast changing world 
this type of slog2.ns wilt not strengthen the 
unity of the country. Religion is a long term 
politics and politics is a short term refigion. 
Ideology is a long term programme and 
programme is a short term ideology. Relig-
ion and politics are co-related. But we should 
practise only those things which help in 
achieving social welfare. the weHare of the 
country and maintaining unity and integrity 
of the country. I would not like to blame any 
individual or any particular party because 
persons and party in power go on changing 
from time to time. However, for the sake of 
unity and sovereignty of the country. every-
body should lend his support why Pakistan is 
so embolden these days? Why is Mrs. Bena-
zir Bhutto talking about fighting a battle for 
1000 years? It is because she knows that 
there is a minority Government at Delhi. I 
would, therefore, request you not to fan the 
flame in the country. If there will be distur-
bances in the country, it will encOurage the 
enemies to attack our country, it will raise 
their morale and strength. Malhotraji. you 
should know that ours is a developing nation 
and it has emerged as an economically 
strong nation in the world. Maior powers in 
the world are envIOUs of the progress India 
has made and that is why they want to 
destabilise our country. It is our country. 
Both the ruling party and the opposition run 
this country. The responsibility of running 
the Government of the country is not on the 
ruting party only. No democracy can function 
without a proper co-ordination between the 

opposition and the ruling party. • would, 
therefore, like 10 request you to shun aU 
differences and ensure that Mathur. like 
incidents do not r«:Ur in future. otherwise. 

[English] 

The country win be on fire. 

[ Translation) 

The whole country will be on fire and the 
ftames will engulf whole country. The exter-
nill forces are waiting to have an opportunity 
to fish in troubled wate!'. This fire will spread 
all over the country with high flames all along 
and reduce our 42 years achievements to 
ashes. The country will again become slave 
to others. I am sure that all the forces having 
faith, in the unity of the country, the leftist 
forces and other national forces will join 
hands to strengthen the country. 

{English] 

SHRI SAL GOPAL MISHRA (Solangir): 
Mr. Deputy-Speaker, Sir, as it has been 
mentioned earlier, we have been discussing 
communalism for the second time in this 
present Parliament. In this country, it is our 
tradition and culture that all the communities 
have been living peacefully and amicably for 
a long time. Butthe Britishers, before leaving 
this country, poisoned our country with 
communal feelings. I don't think that the 
successive Governments in power, after the 
Britishers left this country, have tried to close 
the breaclles. Rather, they always tried to 
enlarge the gaps. For example, the British-
ers did not want that the Army should be 
united. Hence, they created the Bengal 
Regiment, the Bihar Regiment, the Sikh 
Regiment, the Maratha Regiment and so on. 
Their contention was that if the Bengal 
Regiment rebelled, it would be crushed by 
the Maratha Regiment; if Sikh Regiment 
rebelled, it would be crushed by the Madras 
Regiment. Thatwastheirideology. That was 
their motto with which they worked and ruled. 

We have been talking of oationaJ inte-
gration since dependence. Th~e was tUne 
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when a person living tn Madras was treated 
as Madrasi and a person living in Bombay 
was caned a Bombaywala irrespective of 
whether he was Oriya, Marathi, 8engali or 
Tamil. Let us talk of the present State of 
Karnataka. The state of Karnataka was 
named after the city of Mysore or the erst-
while State of Mysore. But we made it Karna-
taka on the basis of language. Ttiere was a 
Madras State. We named it Tamil Nadu a 
country of Tamils. a land of Tamils. Today a 
Gujarati feels unsecured there. So, these 
things also have led to communal distur-
bances. Most of these things have taken 
place for petty political interest~ 

We do not believe in castelsm and all 
that. Let us analyse the present situat!on. 
Even today, in a constituency, jf one party 
puts up a Muslim candidate, the other party 
also tries to put a Muslim candidate and that 
party wi" not put a Hindu candidate. If in a 
particular constituency, a Brahmin candi-
date is there, t.he other party Will try to put a 
Brahmin candidate there: if there is a Jadav 
candidate, Jadav canc'idate is found out by 
the other party; and if there IS a Rajput 
Candidate, another Rajpur Candidate is 
found out by the other "1arty. And it has been 
the trend of all the political parties in this 
country. So, Simply diSCUSSing about com-
munalism here or talking about communal-
ism here, will not solve the problem of com-
munalism in this country. Today our country 
needs a man like Mahatma Gandhi. At least, 
he was the man who was practising what he 
was preaching. But we do not do it. Today, 
we preach something and practice some-
thing else. That has been the tradition for 
quite some time. There are many Instances 
of that some of which have al~eady bee:"! 
mentioned. 

I do not want to cast aspersions on the 
Congress Party. But I like to take this oppor-
tunity to cite here the case of Shah Bano. 
Shah Ba'1o's Bill was introduced by the 
Congress party_ At least, it was appreciated 
by aU persons of my age group whether he 
was a Hindu or a Muslim or Sikh or of any 
religion, stating" "that the Governm~nt of 
India, the present Congress leadership has 

taken a decision to give dignity to Musfim 
women. "The Muslim community aIsoappre-
dated that. What for that Bill was put down? 
We have been respecting the fundamtwltal-
ists' sentiments. 

Regarding religious affairs, , say that a 
Church is managed by the Church people; a 
Masjid is managed by the Wakf Board; a 
Gurdwara is managed by the Gurdwara 
Prabhandak Com mittee. But when the ques-
tion of temple comes, there is this Endow-
ment Commission, that is the state. Why is 
that? These facts also create tension and 
dissatisfaction. 

We are talking of Mathura, Kanpur and 
Gujarat. Here, I would like to say one thing 
that in most of these communal riots foreign 
hand is there. Different espionaging agen-
cies of different countries are i!lvolved. I do 
not want to name any country. But in this, the 
Indian intelligence has failed very badlY and 
miserably. Otherwise a large scale commu-
nal riot can never take place. tf the intelli-
gence is all right and if the Government is 
alert it can be curbed right at the bud. But 
unfortunately it does not take ptace .. We just 
cry over the dead bodies, but we do not try to 
prevent the number of casualties. 

lastly I would say that we should think 
ot Punjab. Punjab was the arm to protect this 
country. It was Punjabis who were fighting 
there intruders and aggressors fight from tne 
old days. But today the same arms of the 
youth of Punjab is trying to strangle this 
country. What for? Whether it is for political 
reasons is for this House to think. 

Thank you for giving me this opportunity 
to speak. 

[ Translation] 

SHRI HARIN pATHAK (Ahmedabad): 
Mr. Deputy Speaker, Sir, the august House 
is discussing a very sensitive issue of the 
country. It is not true that the disastrous 
situation facing the country these days is a 
creation of last 4-5 years. It is aJso not corred 
to say that the present situation is.attributed 
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to Ram Shila Pujan programme. This situ-
ation has been continuing tar the last 40 to 50 
years, i.e. from the time we attained me-
pendence. H we are realty serious about the 
unity and the integrity of the country and 
proud of our glorious history and want to 
understand the central idea enshrined in the 
shloka" VasudhaibKutumbakam"-the world 
is one family t we will have to understand the 

. meaning of the shloka uDharmasys pravar-
tanay- engraved on the wall atop your chair. 

. We will have to understand the difference 
between religion and sed. What IS religIOn? 
There is no synonym for the word 'dharma' in 
Sanskrit The word "dharayati' has been 
derived from 'dhri dhatu' in Sanskrit. For last 
40 years Hinduism is being Identified as 
sect. Mr. Deputy Speaker, Sir, Hinduism is 
not a sect It is not a religion also. 

[English] 

Hinduism IS not a religion, Hioduism is a 
way of life; it is a culture. 

[ Translation] 

It is a philosophy of life. There is not 
uniform system of worship in Hinduism. 
Somebody goes to Shiva temple and the 
other worships shakti. Hinduism indudes 
the Jainism, the Buddhism and the Sikhism. 
Somebody pays his obeisance to goddess 
Kali. the other to Lord Shiva and the third to 
Lord Vishnu. The present situatIOn has been 
created due to narrowing the sphere of Hin-
duism. It wi" not be enough if 2 to 4 instances 
are cited like the incident that took place in 
Mathura It is not the first occasion that a riot 
has taken place in the country. Forthe last 40 
years riots have been taking place in one or 
the other parts of the country. Somewhere it 
is a Mosque which is made target of attack, 
somewh'3re it is a Shiva T ample which is first 
ravaged. It wilt be a Iop-sided view if we 
confine the scope of our discussion to the 
incident that took place at Mathura only 
where a mosque was 8ttacked. It Will not also 
be correct 10 say that tension escalated due 
to Ramsbila Pujan. This programme has 

been running_the IasI U ,...onty. But 
what were t .... ctUS8Sof riots that took place 
in 1946 and 1952? I come from an ... 
which has been reefing under a d8ngeroue 
aoo awesome situalion for the 40 years. I 
corne from Ahmedabad city of Gujarat. It is 
notforthe first time that a riot has taken place 
in that city. Riot also outbroke 15 days ago in 
the some city. Thera have also been riots in 
the city in 1986. 1985 and 1969-70. The riot 
that took place in the city in 1970 was per-
haps the worst on8 among the riots so far 
witnessed in Gujarat There was no Ram 
shila programme at that time. I would like to 
make an appeal to all of you not to indulge in 
politics, because it is not going to resolve any 
major crisis facing the country. People talk 
about the problem of minorities. Mr. Deputy 
Speaker, Sir, in the course of discussion a 
reference was made to Indonesia, but I am 
not going to repeat those points. I had also 
been there. There is a statue of Lord Ganesh 
in the national museum of Indonesi3.. There 
are shops named after 'Ganesh' in that 
country. the airlines of the country is called 
.,he Garuda Airlines". The name of the Presi-
dent of that country is a Hindu name. The 
word Hindu is not communal. At the some 
time we will not feel happy if a mosque is 
demolished anywhere. We are also totally 
against the practice of pelting stones at a 
procession. But what are the root causes of 
all these mischiefs? We cannot hold the 
sessions of the House just to appease a 
handful of persons who want to create ten-
sion m the country. I would like to cite an 
instant that took place 22 years ago. The wall 
of the Alksara mosque collapsed and as a 
sequal to that a crowd of 30,000 people 
came out on the street of Ahmedabad raising 
the slogan that whoever might challenge 
them, he will be crushed. We did not demol-
ish the waHs of Aksara mosque. In another 
instance when the hairs of prophet Uoham-
mad were stolen. people started raising 
slogans in the streets. On 16 February. 1987, 
I was going to Kalyan~ a suburb of Bombay. 
A cricket match between India and Pakistan 
was held a day before. Our beloved Azharud-
din hadtaker1the catch of tmran Khan. When 
I was passing through the s1reets of the 
localitY, I saw big boards hung with the words 
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-Down' with Azharuddin-Traitor of the 
community-Atharuddin." If a cricket matcH is 
played between India and Pakistan in Ahme-
dabad and India loses to Pakistan. people 
fire crackers. So, it is not the question con-
ceming any community. It is an anti-national 
feeling. Until and unless this feeling is sup-
pressed and forces responsible for this feel-
ing are crushed. the problem arising out of 
communaltension cannot be solved. Every-
body should visit a temple or a mosque and 
offer his prayers or namaz. Offering namaz 
is a daily ritual and there is nothing special 
about it. I have also read 'Uuran·. But there 
should be no discrimination between follow-
ers 01 two different religions. While one per-
son is beIng granted a leave to otter his 
namaz in a mosque, 'the other is being re-
moved from service for participating in Ram 
shila pujan. Please let me know as to why 
these feelings are being incited in the coun-
try? Should there be a separate law for 
Shahbano? Should thiS apex institution 
change the law for the sake of a single 
individual? Besides. rt the law is not changed 
in their favour, they take it otherwise and link 
it with their personal sentiments. Let them be 
told that the decision of the Supreme Court 
will be equally binding on them and there can 
be no discrimination In ttl IS regard. I feel that 
while we should regard the minorities senti-
ments at the same time we should not hurt 
the feelings of majority and show disrespect 
to the age old traditions of the country. It 
should not be so that if a person puts a 'bindi' 
on her fore-head or if somebody puts on 
bangles, she shouid be denied admission in 
an educational institution. There should be 
also be no objection on somebody's break-
Ing a coconut or performing a puja. What a 
communal country is it. Ours ways of prayers 
are different but Ram: Krishna and Ganesh 
dre one ar,d the same God. 

[English} 

MR.OEPUTYSPEAKER: Yousoou~ 
be very brief. Time IS very limited. 

[T ranslationl 

SHRI HARtH PATHAK: I am just com-

pleting. Four years ago a short stoty was 
pubfished in the Sunday edition of a newspa-
per published from Bangalore. Mohammad 
was the hero of the story. Only for Moham-
mad. 

MR. DEPUTY SPEAKER: I have no 
time for such things. 

[English] 

You come to the point. You have to be 
very brief. 

( Translation] 

SHRI HARIN PATHAK: I am just com-
in'9 to the point. Riot broke out because one 
of the characters of the story was named. 
Mohammad and the press establishment 
was set on fire. As such. if we encourage 
such force and do not understand the senti-
ments of the majority community. there can 
be no improvement in the situation. 56 M.Ps 
could assemble at the Boat Club and loudly 
make their point. Effigies of Judges were 
burnt in protest of the judgement of the court 
in the Shahbano case and copy of the con-
stitution of the country were bumt sand no 
-action was taken against them. but people 
are being apprehended under UISA if they 
burn an effigy of price rise, People who bum 
the effigy of the country and put the country 
on fire are being honoured and the individu-
als who fight against price rise are being put 
behind the bars. This is apolicy of appease-
ment. In order to tide over the present crisis 
being faced by the country. I would like to 
make an appeal to all people to sit together, 
take into account the sentiments of people 
belonging to different groups and think about 
this problem. I would also like to request all 
political parties tc stop counting of votes on 
the deadbodies of people. 

With these words, I concfude. 

MAHANT ABEDYA NAlH (Gorakhpur): 
Mr. OeputySpeaker. Sir, this sensitive issue 
should be discussed in the light of ground 
reality shuning our political differences. 
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There are two aspects of this matter. 
The first aspect is that it is being alleged that 
the riots that took place at Mathura and 
Kanpur are the fallout of the congregation of 
the Vishwa Hindu Parishad at these places. 
Sir, I was present in the sam melan and every 
hon. Member of the House knows about it. 
The so called secularists held a conference 
one day earlier the sammelan organised by 
the VHP. In the said conference they took a 
decision to fail the sammelan of the VHP at 
any cost. The sammalan organised by the 
VHP lasted for 6 hours. About 10.000 partici-
pants attended the sammelan. Had there 
been our intention to foment hatred or engi-
neer communal riots in Mathura. course of 
happenings would have taken very ugly turn 
In Mathura because as many as 1000 per-
sons were present. But all that happened in 
MaHiura was pre-planned and it is not at all 
a hidden fact. 

You are aware that people from Ka-
shmir and Punjab are receiVing training in 
Pakistan and after returning to India they 
create distrubances. In fact, Shnmati Bena-
zir Bhutto has given a call to displace Hirtdus 
from Kashmir and the present riots were the 
outcome of that call.The Pak trained mili-
tants are er:gineering riots in various parts of 
the country including Mathura. It is wrong to 
put blame on the V.H.P. for that riot in the 
city. That was pre-planned. 

The riot that took place in Kanpur has 
nothing to do with the sammelan organised 
by the VHP. The 'Dharam yartra' started 
from Ayodhya reached Kanpur via Varanasi, 
Prayag Chitrakut and several other places. 
During the course of this yatra through these 
places, no r!ot outbrake at any place. The 
persons participating in It were strictlly in-
structed not to raise any slogan which would 
hurt the sentiments of other people. 

Sir, so far as the question of communal 
riots is concerned, I would like to recall 
before the hon. Members of the House of the 
past history of the country. During the penod 
when the country was under British rule, the 

Britishers, in order to strengthen their ad-
ministration, divided the peopfe of the coun-
try on communal line and in the name of 
minorities they gave preference to Muslims 
as against the majority Hindus. Due to this 
diplomacy of the British Government the 
country was divided into two parts-India and 
Pakistan. After attaining independence the 
country should have taken a lesson from the 
diplomacy of the Britishers and should have 
framed its constitution in such a way so that 
the society could not have been divided in 
the name of caste, creed or religion. There 
should have been a uniform law for all coun-
trymen whether they are Hindus, Muslims. 
Christians or Parsis and there should have 
been one civil code for all. No special prefer-
ence should have been given to a particular 
community. The society should have been 
divided on the basis of economic conditions. 
If somebody is poor he should have been 
given assistance irrespective of the fact 
whether he is a Hindu, or a Muslim. or a 
Christian or a Parsi. People who are making 
venomous utterances against communal-
ism should make self-retrospection first. They 
divided the country on the basis of same 
thinking and enacted a separate civil code 
and provided separate educational institu-
tions for them. Perhaps you are aware that 
due to this special provision in matter of 
setting up separate educational institutions 
for a particular community, some Hindus 
organisations like the Ramakrishna Mission 
approached the court to have their separate 
indentity from the Hindu society. Some other 
organisations are also going to courts and 
saytng that their tnstitl:Jtions are not Hindu 
Institutions. Sir, we are a democracy and 
these organisations have moved the courts 
in order to get some facilities. We have a 
democratic system in the country. The 
Government says that there is shortage of 
food and clothes in the country. Population 
growth has become a national crisis. The 
Government is spending billions of rupees 

. on family planntng to check population 
growth. While the same Government terms 
population growth as a national crisis, it is 
permitting a particular community to have 4 
wives at a time which is an utter violation of 
the policy of the family planning. While the 
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Government deprives the other communi-
ties of these concessions, it encourages that 
particular community to grow their popula-
tion. This is the reasons that the Hindus have 
been reduced to minority and even then they 
are being dubbed as communals. How Hin-
dus could be called communals? Had they 
been communals, their population which was. 
one crore in Pakistao at the time of partition 
of the country would not have now come 
down to 10 lakhs only. Similarly in East 
Bengal the Hindu population was 2 crores at 
the time of partition and now they are 50-60 
lakhs only. It is the outcome of communalism 
only that the Hindus' are being caused to 
runaway from there. They are being con-
verted. At the time of partition the Muslim 
population in this country was 3 crores only 
and during these 40 years it has become 15 
crores going 4 times up than the earlier 
figure. 

After partition Pakistan could become a 
Islamic country and likewise Bangladesh 
also has become an Islamic country. Then 
why can't India become a Hindu nation. I am 
fully confident that India also can become a 
Hindu nation. In fact It became a Hindu 
nation automatically. No matter if a mention 
to thiS effect has not been made in the 
constitution, but a day will come when India 
will become a Hindu nation. BeSides, till such 
time the Government changes its dual policy 
the so called nationalists will be held respon-
sible for inciting communalism in the coun-
try. 

H all of you wish that communalism 
should be eradicated from the Country, I 
would like to suggest that there should be a 
uniform civil code for all in the country and 
the educational institutions should follow a 
uniform procedure in the matter of granting 
exemption and the law should be equally 
applicabJe to all. H a particular community is 
given preference over the other, it will defi-
nitely incite communalism. All these people 
who are talking against communalism are 
communals. 

KUMARI MAYAWATI (Bijnor): Mr. 
Deputy Speaker. Sir. today communal riots 

are taking place in every nook and corner of 
the country. Of course, it is not a new thing. 
With reference to discussion on the inci-
dents of communal riots of Mathura and 
Gujarat. I would like to submit that after thg 
Britishers left the country, there has been 
rapid increase in the number of communal 
riots in the country, be it the rute of the 
Congress Party or that of present National 
Front. We have to find out the reason for it. 
After the Britishers left India, people with 
Brahminical mentality who consider them-
selves to be the minion of Hindu religion had 
been instrumental in engineering communal 
riots in the country. It is·the people of this 
mentality who divided the society into sev-
eral thousand castes and sub-castes, as 
result of which communalism in the,country 
has gained ground. 

I do not consider it proper to name 
anyone, however, I would like to submit that 
India has been declared a secular state 
under tt)e Constitution. So it is not proper to 
talk to 'Hindu Rashtra' as it may create a 
doubt in the minds of the people belonging to 
other re1igions. It is those people. who raise 
slogans like 'Hindu Rashtra' or "Garva se 
kaho hum Hindu hain" are fomenting com-
munalism in the country. Some hon. Mem-
bers. particularly belonging to the BJP opined 
that it was not the Muslims alone but Hindus 
were also killed in the Hindu-Muslims riots. 
I do agree with them but they have stated 
only a half fact. Of course, Hindus are also 
killed, but only those Hindus who belong to 
Scheduled Castes and Scheduled Tribes 
and other backward classes are killed in 
s[Jch riots. 

So far as the question of Ram Janam 
Bhoomi and Sabri Masjid is concerned, I 
would like to submit that when the National 
Front Government was formed at the Centre 
and Shri Mufti Mohammad Sayeed who 
belongs to th muslim community was made 
the Home Minister, I got the point that the 
Muslims would no longer get Babri Masjid. 
The National Front Government has been 
formed not on its own strength. It is a minority 
Government. It has to depend on support of 
other parties for its survival. The Govern-
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ment appears to be under pressure from the 
B.J.P. This is evident from the submission of 
Shri Vijay Kumar Malhotra and other leaders 
of the BJP that Hindus must get possession 
of the Ram Janambhoomi. Our Party Presi-
dent Shri Kashiramji says that it is a Govern-
ment with two crutches. Though BJP is 
supporting the Government from outside but 
it is influencing the Governments decisions 
as per its whims and fancies. I would like to 
tell as to what transpired when Shri V.P. 
Singh became the Prime Minister of the 
country. Sir, Shri V.P. "Singh is a very wise 
and clever person. fie knew th'at dispute 
over Ramjanambhoomi and Sabri Masjid 
would take serious turn. The so called min-
Ions of Hindu religion in this country will put 
pressure on him to give Ramjanambhoomi 
to Hindus. As the Muslims of the country 
have also cast their votes in favour of Shri 
V.P. Singh, they would also ask for justice 
from him or for that matter from the National 
Front Govern'Tlent. H he does not give 
Ramjanambhoomi tothe Hindus, they will go 
against him. In order to save himseH from 
such embrassasement. he appointed a 
muslim as the Home Minister of the country. 
In case dispute over Ram 
Janambhoomi-Babri Masjid assumed seri-
ous dimension. Shri Mufti Mohammad Say-
eed would be made a whipping-boy and 
buck would be passed on him. 

So, I would Jjke to submit that a minority 
Government in the oountry can never act on 
its own thinking. This type of Government 
can never deliver any good for the country. 
Duetothis reason, today communal riots are 
constantly increasing in every nook and 
corner of the country. We have to root out 
this brahminisal mentality. Unless this men-
tality is changed, no good can be done to the 
country and communal riots will not be 
checked. 

With these words, I thank you for giving 
me time to speak. 

SHRt V ASANT SATHE (Wardha): Mr. 
Deputy Speaker, Sir, it is a matter of happi-

ness that while participating in the discus-
sion on this issue, majority of the members 
raised basic points concatning the problem. 
Particularly, I heard Shri Hukum Oev Nar-
ayan Yadav and Kumari Mayawati, the lady 
member who just concluded her speech. We 
atso agree to their views and express our 
concern over it. When the hon. member from 
Ahmedabad rose to speak, in the beginning 
he gave an impression that he was to make 
some basic points. From where this whole 
dispute has arisen? The cuhure, which we 
have inherited in the country is a thousand 
years old culture. It speaks for universal 
'brotherhood'. It is a culture which propa-
gates: "Aano bhadra kritvo yantu vishvatah" 
When we enter the Parliament building, we 
read a sloka written on the wall of the gate: 

"Ayam nijah paroveti ganana 
laghuchetsaam, 
Udarcharitanam to vasudhaiv kutum-
bakam" 

It is most unfortunate that our han. friend 
belonging to 5anatam dharma which is an 
eternal dharma, has defined it in a way most 
prejudicial to its eternal values. According to 
him, it is a word drived from the verb root 
'dhri' and the meaning of this word is:-

"Dharayati iti dharmah vishvatah. 
Karm ityahuh dharrno dharyati pra-
jah." 

This is the definition of dharam. The 
code of conduct and the way of life which 
sustain the whole society is dharma. Dhar-
ama does not speak for narrowness of mind. 

Just now Shri Abedya Nathji referring to 
Adi Shankaracharya who propagated this 
'Sanatam Dharma'. It is unfortunate that he 
has left the HouSe. When Adi Shankara-
charya propagated Sanatam Dharma, a 
nUJ'Tlber of cults such as shakt cult, vaish-
nava cult, shaiva cult and shudras were 
prevaiUng in the society. He united them on 
the philosophy of 'Adaityta' propoun~ by 
him. I would humbly like to know whether the 
present Shankaracharyas believe in the 
philosophy propounded by him? Just now 
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the hon. lady member was saying that wher-
ever a particular class tried to become the 
minion of the religIon and divide the society 
in the name of Brahmincal cult, the people 
rebelled against it. The rebellion of Buddha 
was against it. The rebellion of Guru Nanak 
was also against the narrow minded ness. I 
would like to quote what Adi Shankaracharya 
said-

UNa jatya brahmanokashchid. 
kshatriys vaishya evach, 
Na shudro nathawamatenchho, 
Bhedita gunkarmbhl lf 

Nowwhere he referred to birth or caste. 

SHRI ANIL BASU: Will you come on 
Mathura too? 

SHRI VASANT SATHE: What is there 
to discuss on Mathura. If you understand thiS 
fundamental points, You will be able to 
understand Mathura also. There will be no 
problem. If you do not understand thiS funda-
mental, nothing can be gained. ThiS will be 
like drawing blood from stone, 

Mr. Deputy Speaker, SIr, It IS our misfor-
tune that our communists frrends do not 
understand anything. They think themselves 
as supreme. 

Mr. Deputy Speaker, S,r. they do not 
believe even In Marx, now they areforgetttng 
him too. Unless we understand the baSIC 
concept that the word'Hlfldu IS not all Indian 
word, It IS not a word from Indian culture and 
the said word does not eXist anywhere In 
Mahabharat, Ramayan, Manusmnti, Glta, 
and for that matter you will not find It any-
where. It is so because of the fact that the 
distorted pronounclation of the word Sindhu 
is Hindu and the alphabet "S" In Persian 
language is pronounced as "H" and when 
people from outside came to attack IndIa. 
they called the people irving on thiS side of 
Sindhu. river as Hindu. In Persia and Af-
ghanistan. the word HIndu is a bad and dirty 

one, It is pronounced as Hindus. These 
people say that you should say it with pride. 
But what is there to say with pride? It is 
something like calling a person a hooligan 
because he himself says that he is a hooli-
gan. ThiS is what is happening. If we take out 
this word, we will be able to understand the 
baSIC tenets of Sanatana. Then you see 
what IS the position as per the teachings of 
Aad I Shankaracharya. "Ekam Sad Viprah 
Badudhavadanti", How do you lNorship that 
does not matter. t would like to tell Shri 
Malhotra that had christianity existed at the 
time of Aadi Shankaracharya, that is 2000 
years ago, he would have said Khristawtare, 
Muhammadawtare In the same way he had 
said Budhavtare and accepted all these re-
ligions. Your culture IS to assimilate every-
thing, so how does it matter. How does the 
name by whIch the worship is performed 
matter? Further, the way by which the name 
of that diVine power is pronounced does not 
really make any difference. If that is true, why 
do you differentiate. You should brtng the 
pervasIveness. It should be as extensive as 
a sea In which all the rivers merge. This 
should be your religion, this should be your 
culture. "Yashsayam nadya sayamdamana 
samudre astam gachchantl namrupat vihaye" 
and 'vldwan nam rupat vimukta puratparam 
purushmupreti divlyam'·. This is what was 
said by one of your sages, Have you forgot-
ten it? Vivekananda and Aravinda also taught 
us the same. But after forgetting this aspect, 
to what extent can we afford to be 
narrow-minded and degraded? Today can 
you name a single Hindu who has aban-
doned hiS caste which he inherited by birth 
despite the fact that a number of people and 
saints rebelled against the caste system? 
You cannot name a Single person. That is 
why Saba Saheb Ambedkar had also said 
that unless we do away with the system of 
caste based on birth, we cannot remove 
untouchability. I would like to ask our friends 
who make tall claims of HindUism, If they are 
prepared to tell about their real culture. Ask 
all the Shankaracharayas if they are pre-
pared to say that they do not beheve in the 
caste which a person has inherited by birth. 
Makethem say. There will be a revolution, let 
them only say. 
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[English] 

"There is no caste based on work." 

Then you will see, there will be a revo-
lutIOn. That is why it is parochialism. To what 
extent would you fight. 

"There is no such things Hindu maiority 
in this country. 

[ Translation] 

You may see that there is no word like 
Hindu. 

[English] 

All these castes are mInorities in them-
selves." 

[ Translation] 

You see the concept of majority by 
having a negative approach towards Mus-
lims. When there IS an attack on Harijans, 
who attacks them, which religion and com-
munity do they represent? When there IS a 
conflict between the Thakurs and others, 
which community comes for attack, today 
when 8abujan Samaj is attacked by people 
of high cast and a quarrel takes place which 
caste comes for attack? It will result In a 
conflict between different castes. Unfortu-
nate part of the story is that whether it is the 
conflict between Shias and Sunnls or some 
other communities, our thinking is negative. 
If you want to get rid of communalism, then 
change the way of your thinking. I recall their 
record when they came to power for the first 
time in 19n. I used to sit on this side. Do you 
know what they said? They said that during 
the 19 months of emergency, a lot of atroci-
ties were committed. They used to begin 
their speeches with "what they did In forty 
years"? Now whatever good or bad we did in 
forty years is before you. In how much time 
would you do it? 

AN HON. MEMBER: We want four 

month's time. 

SHRIVASANTSATHE: Soyouaccom-
plish it in five years time, but it does not look 
like that you want to finish it in 40 weeks? 
What do you want? You please consider it 
seriously. This communalism has developed 
on account of narrow mindedness. Those 
who claim to come from the upper strata of 
society say in a round about manner that the 
reality has ultimate\y come out. After nanat-
ing the ethics, don't you quote examples 
which would provoke bitterness? I want to 
know the purpose behind comparing some-
thing 500 years old with another thing which 
is 5000 years old. It is a 5000 years old 
mythology that Rama was born in Ayodhya. 
I would like to know in which palace 
KaushaJiya gave birth to Rama since King 
Dashrath had four wives and the palace 
must have been very big? We do not require 
any proof or nothing of the sort. It is only a 
question of sentiments, not an issue of argu-
ment. It is purely a question of sentiments 
that as on date there are 25 temples in 
Ayodhya and everyone has different version 
about the exact birth place of Lord Rama. 
But can anyone tell exactly in which of these 
temple he was born? You have added yet 
another temple to the list and taken the 
number to 26. What an example of 
narrow-mindedness would it be if you insist 
upon demolishing the old structure, espe-
cially when you belong to a culture which 
says 'Ayam nijan proveti' and 'Vasudhev 
kutumbkam'. Where would this end? I want 
to ask you that if a mosque is demolished in 
the name of sentiments, then it would be 
similar to the story of the lamb and wott, that 
is, if you did not hit then your father must 
have, and therefore, I am going to eat you up. 
If you demolish a mosql!e here today then 
you would have no check on the chain of 
events and then Krishna Janambhoomi in 
Mathura, and Banaras will alsobethe scenes 
of demolitions. Do you know this? It has 
been mentioned in a book written by an 
author named Oak that Taj Mahal was ini-
tially a Hindu temple and Outab Minar was 
also built after demolishing a Hindu temple. 
After all, where is the end of all these things? 
I would like to tell you that since the stability 
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of your Government depends on the support 
of other parties, you tend to succumb to their 
pressure. You must rise above this narrow 
consideration and think in the interest of the 
country without always thinking about your 
chair. Thus, Mufti Saheb, I am referring to 
the people in your Government who want to 
make an issue due to their narrow approach 
and in the name of sentiments they want to 
create tension. This is a dangerous sign. If 
you want to ensure welfare of humanity, you 
must say good bye to this narrow outlook, as 
in this lies your culture. But our friends are 
under the misunderstanding, and will con-
tinue to remain in this state thinking that the 
Government has no courage to take any 
a=tion against them since it is surviving on 
our crutches, and on the other hand our 
communist friends are like a small 
hunch-backed woman, but they also think 
that they will have the upper hand. There-
fore, they are competing to see who influ-
ences the Government more .... 

[English] 

SHRI AUPCHAND PAL (Hooghly): We 
are influencing you more. 

[ Translation1 

SHRr VASANT SATHE: Thus, my friend 
you have done what you wanted to do to us. 

[English] 

SHAI RUPCHAND PAL: 'We have 
started influencing you. 

SHRI VASANT SATHE: I would only 
request the so-called progressive friends to 
certainly apply their minds and consider this 
danger. Iftomorrowthere is a flare up In this 
country of a big magnitude. 

[ Translation] 

And then they are talking about big 
magnitude. Mr. Deputy Speaker, Sir, today I 
was very distressed to hear Mr. Vijay Kumar 
Malhotra saying in very clear terms that Ram 

Janambhoom i Temple would be constructed 
at any cost. Is he aware of the conse-
quences ..... . 

SHRI VLJA YKUMAR MALHOTRA: Who 
will stop it? 

SHRIVASANTSATHE: This is a threat 
to the Government as well as to the country. 
if its construction cannot be stopped by 
anyone, you will get it constructed y aU 
means. Today if Ram Janambhoomi temple 
is' constructed in Ayodhya, tomorrow you will 
definitely get Krishna Janambhoomi temple 
constructed and if such a move continues, 
where would this fire stop? I want to know 
whether the majority of the members pres-
ent In this august House agree to the chal-
lenge put forth by Shri Vijay Kumar Malhotra 
and support the submissions of Shri Abedya 
Nath .... (Interruptions) .... 

I want to say that you must take this 
issue seriously. 

PROF VLJA Y KUMAR MALHOTRA: 
Everyone understands your game plan. 
( Interruptions) 

SHRI VASANT SATHE: There is no 
game in it. (Interruptions) 

Mr. Deputy Speaker, Sir, you see that 
we have no game in this, everyone knows 
about it and nothing IS hidden. But it is true 
that If B.J.P. &ucceeds in Its conspiracy to 
spread the fire of fundamentalism and com-
munalism, then nobody can save this COL -
try from disintegration. With this warning, I 
would like to submit that the Government 
should take firm action against these ele-
ments and at the same time act judiciously 
and humanly. But It must take steps to curb 
such dangerous tendencies. With these 
words, I conclude. 

[EnglishJ 

SHRI PIYARE LAL HANDOD 
(Anantnag): I thank you for haVing called me 
to speak on the subject of communalism. 
though late In the evening. And the subject is 
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one which perhaps should have, at the out-
set been for each one of us an opportunity to 
be slightly introspective. 

There is no doubt that we have among 
us people who car, be called communal, 
despite our declaration in the Constitution 
that we are a secular country, and many 
reasons can be suggested, if we look at it 
retrospectively. But perhaps no gains will be 
im mediately available by trying to'go into the 
very base of it, but recognise we mustthat as 
a secular society, the greatest danger to our 
country today is of communalism. 

It is true that Pakistan is a theocratic 
State, it is true that Bangladesh is a theo-
cratic state, and it is very rare that yCKJ have 
two theocratic States on your two 
borders but that must put us on the alert in 
the interests of our own pledges and the first 
pledge isthatwewantto remain secular, that 
we have chosen to give ourselves voluntarily 
an edifice which is baseci on secularism. If 
you slightly go into the pre-1947 history, you 
willfindcommunalism has harmed then also. 
In fact, communalism in a way is the 
root-cause of partition of the country. But 
communalism alone cannot be said to be the 
root-cause of partition because then Paki-
stan should not have become Pakistan and 
Bangladesh later. There are facts in our own 
history which have shown times without 
number that communal approach to the 
problems of the country, to the. problems 
which need solution. to the problems of the 
exploited people. the greatest harm IS done 
to the people by communalism. Right now, 
while we are diSCUSSing communalism, I am 
reminded of an occasion when my Chief 
Minister directed me to attend a 
Sub-Committee of the National Integration 
Council and the Sub-Committee has been 
given the task of defining communalism. 
Great patriot Shn Jagjivan Ram was presid-
Ing overthe meeting. I was shocked to come 
to knowthatthe Sub-Committeefordefining 
communalism had remained in existence for 
a full period of five years, but has not defined 
communalism. This was in , 983. I do not 
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know what happened thereafter. But from 
what little I know as a student of social 
sciences, I am told, the Sub-Committee has 
yet to report to the National Integration 
Council for the ultimate results. We in India 
today must recognise that we should rise as 
one man and fight communalism of what-
ever hue or whatever quality, be it commu-
nalism of the majority party, be it communal-
ism of the minority party. A distinction has 
got to be made there. There are people in the 
minority community, who are communal. 
There is no doubt about it. But we should not 
fail to recognise that there are people in the 
majority community who are also commu-
nal. I, as a student of social science, have 
learnt one thing. I am a Kashmiri pandit. My 
communalism cannot harm Kashmir State, 
whatever the extent of my communalism. I 
can be provocative: my communalism can 
be provoking; but it cannot harm my State. 
Kashmir can be harmed if there is commu-
nalism in the majority community. In the 
Indian context, in my country's context, 
muslim communalism may not cause my 
country much harm. It may equally provoke, 
but what will harm my country is the majority 
communalism. I, again as a student of social 
science, can say with a degree of responsi-
bility that it has already harmed my country. 

Now we have been discussing commu-
nalism since the morning. But not a single 
Member of any Party has the courage to say 
which are the communal parties ir. the coun-
try. Whom do you recognise as a party in the 
body politic which can be characterised as 
communal? There may be people who take 
pleasure in saying that there has been 
communalism or growth of communalism 
widespread communalism during the Con-
gress rule. But none can say with a sense of 
responsibility that Congress is a communal 
party. Hardly anyone may have the courage 
to say that Janata Oal is a communal party. 
I cannot take the responsibility of saying that 
the Communist Party (Marxist) or the Com-
munist Party of India is communal or has 
been communal at any time. But no one has 
the courage to say that. Do we have' a 
communal party in the country or not? Do we 
have a fundamentalist party in the country or 
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not? Do we have the courage to say that we 
will not allow a fundamentalist party a free 
play in the cou ntry? How much time have we 
wasted in the country in debating the need 
since the days of Ram Manohar Lohia and 
Jai Prakash Narayan for ensuring that we do 
not give free play to those who are com-
munalists? But we do not identify them. 
There is nothing wrong with our laws. None 
of our laws permits preaching of communal-
ism or behaving as a communal, be it an 
election law, be it a penal law. But nonethe-
less if you sit in a shop, you will hear commu-
nalism; if you move in a tram, you will be told 
of communalism. My esteemed friend, Shri 
Malhotra said that two or three hundred 
temples were burnt in Kashmir. Kashmir has 
become a whipping boy these days. Every 
politician m India with the smallest stick that 
he has, if he wants to use it against anyone 
in the country, he makes a mention of Ka-
shmir. I request the han. Members of this 
House 'Jllith folded hands that when you talk 
of Kashmir,talk in a substantive manner: do 
not treat Kashmir in a casual way. There 
have been temple burnmg everywhere, and 
in Kashmir also way back in 1986, but not 
more than 21 . But the esteemed Member of 
Parliament s~ys in the con~ext of Mathura 
incident 200 or 250 temples were burnt. It will 
have its own recycling effect. Then. it will 
impings on the minds of the Muslims in 
Kashmir. 

[ Translation] 

SHRI VIJA Y KUMAR MALHOTRA: Is 
thiS figure of 21 temples a small one? 

SHRI PIYARE LAL HONDOO: I did not 
say like this. I never diluted the Importance. 
I said, kindly note in the context of Ma!hura 
when I talk today, it almost gives an indica-
tion that this has happened yesterday or day 
before or 1 st January, 1990. No such thing 
has happened. But nonetheless. I do not 
close my eyes to the existence of communal 
forces. But let us join together and at least 
take courage once to characterise, to iden-
tify fundamentalist forces. Governor Jagmo-
han has taken courage, identified the funda-
mentalist parties in Kashmir like 

Jamait-e-fslami and banned it. Everybody 
will say hurrah for this gesture. But can Mufti 
Mohammad Saheb also take this courage in 
the context of India today? I am hundred per 
cent sure. he will not. The Prime Minister will 
not even identify them. 

My esteemed friend said that today the 
responsibility for growth in communalism in 
India is on VHP-Vishwa Hindu Parishad. 
Maybe true orfalse. But he has the courage 
of conviction to say so. Does my Home 
Minister have the courage to say which are 
the communal parties or which are the par-
ties which are extremist and communal and 
fundamentalists as well? 

I am a Hindu. I would like my friend, who 
is not here now, to tell me what do I as a 
Hindu gain if you turn India into a Hindu 
Rashtra. I am a student of history. Now at 
what stage of the Indian history had we 
become Hindu Rashtra? Which particular 
penod of history will you call Hindu Rashtra? 
Is it before the Muslims came here? Is it 
before the Christians cam here? Is it before 
the English came here? What is the ideal you 
are putting before the country? Is it an ideal 
which somebody should say, is better than 
the ideal placed by my own Constitution? 
Can there be a state of society in the country 
where any Hindu will be proud enough to 
say: I will not have rule of law, that I will not 
make everybody equal before law. that I will 
not give fundamental rights which have been 
guaranteed now internationally? What is the 
use of it? But if in the context in which we talk 
of Hindu Rashtra in the context of formation 
at Pakistan across the border, in the context 
of fOfmation of Bangladesh on the other side 
and In the contex1 of body politic in the 
country, this slogan become a dangerous 
slogan, the slogan becomes an exit in order 
to the minorities. The slogan becomes a 
slogan cf putting a certain section of our 
society as second class citizens. It is one 
thing which should abhore a Hindu mind. It is 
not capable of being accepted by a real good 
Hindu if a Hindu is to be known as one, as my 
esteemed friend from Gujarat said, whose 
approach to life IS that of a Hindu. whose 
method of worship does not determine his 
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Hinduism. 1 would tell the han. Home Minis-
ter that we are now so close to the 21 st 
century. Not many years are left now for 
entering into 1he 21 st century. H we do not 
say good-by to a>m:nunalism within these 
years and take our plunge into the 21 st 
century with aU this talk, we will be ashamed 
of ourselves. We may not be able to con-
demn ourselves, but our posterity will con-
demn us. We will not be giving the 21 st 
Century Indians what we should give to 
them, what we have failed to give to our-
selves during the last 40 years. And in the 
context of incidents like Mathura, I would 
only ask the Hon. home Ministerwhat are we 
supposed to do according to this 1S-Point 
Programme. 14-Point Programme and 25-
Point Programme? There are Programmes 
in the names of many leaders' to tackle 
communalism. I do not want to give the 
entire history, but kindly note that in respect 
of each communal incidents, if you turn the 
pages of those 1S-Polnt Programme, 20-
Point Programme, not a single point is acted 
upon, either before the riots or after the riots. 

There was a time when we used to hear 
that Collector wiil be suspended if there is 
communal riot in his area, but not a single 
Collector has been suspended at any point 
oftime. We usedtohearthatS.S.P. would be 
removed but not a single S.S.P. has so far 
been removed. We used to hear that there 
will be quick action. An escape route that we 
always resort to and so easily and perhaps 
which has potential danger in it is the fall 
back upon the flag march by the army and 
impose curfew. For that you will have to be 
indebted to Governor Jagmohan who has 
made it so popular that today if you go to 
Ahmedabad, if you go to Baroda. if you go to 
Kanpur, each city has tasted what is meant 
to be under curfew and on flag march. I 
would request do not use the army so quickly, 
do not use army as easily and instead creat 
a feeling of security among the minorities 
and that should be the responsibility of the 
majority as well. Immediately, I would make 
one request that have a delegation of all 
party Members nominated son enough to 

visit Gujarat. Uttar Pradesh and Mathura, 
each afthse places, to_ how things can be 
brought bad< to normalcy and if a delegation 
of all the parties goes and addresses a public 
meeting at each of these places, making 
known views of this han. House perhaps we 
will be making a beginning to ensure that we 
will have far less communalism, till we Ulti-
mately say good-bye to it. 

[ Translation] 

SHRI R.N. RAKESH (Chail): Mr. Dep-
uty Speaker, Sir, if we go through the pages 
of Indian history, we find that communalism 
is being fanned in the country by taking the 
shield of certain issues like language and 
religion. When it is spread in the name of 
religion, caste also gets involved. I want to 
ask those people, who are using the lan-
gUage issue as their shield to fan communal-
ism, whether they do not have any vested 
interest in doing so. I would like to tell the 
people who make distinction between Hindi 
and Urdu and are opposed to Urduthatthere 
are a number of urdu words which have 
since been adopted in Hindi language, such 
as, 'Naak' (nose), 'Moonh' (mouth), 'Juban' 
(tongue) 'baal' (hair), kurta' and 'button' etc. 
A simple word 'chaaye' (tea) was initially 
given an Hindi equivalent known as 'parvat 
patti dugdh chini mishrit madak ghol'. H you 
want to popularise Hindi, you have to refine 
it and stop opposing any language. Those 
who create dis~nsion on the basis of Ian· 
guage are nothing but selfish people. As far 
as the religion is concerned, I would like to 
say that Muslim dynasty ruled India for over 
600 years but no incident of communal riots 
took place during their regime and great pots 
like Tulsidas, Surdas, Jayasi and Kabeer 
were the products of that period. Han. Shri 
Vijay Kumar Malhotra is a senior member of 
the House. Han. Abedya Nathji has also said 
that Muslim population is increasing at a 
rapid rate in India as compared to Hindu 
population and that Muslims are begetting 
more children than Hindus. I want to ask him 
as to who is responsible for it .... (Interrup-
tions) .... 

I also want to ask those people who talk 
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of 'Hindu Rashtra', as to what isthedefinition 
of 'Hindu· .... (Interruptions) .... 

The one who lives in Hindustan (India) 
is a Hindu. Then· who are the Brahmins, 
Kaishatriyas, Vaishyas and Shudras? Why 
this 'varna vyawashta' (caste system) has 
been set up in our SOCiety? H you want to go 
deep into it, I would like to tell you that during 
the 'Round Table Conference' Gandhiji told 
Churchil that being aliens, they should quit 
India, to which Churchil replied that all right, 
they would definitely q' Jit India, but only after 
the departure of those aliend who came to 
India first. I ask abedya Nathji and also those 
who talk of a 'Hindu Rashtra' to tell me the 
origln of Aryans. The feelings of Hindu and 
Muslim divided the country into two parts in 
1947. The slogan of nationalism that IS being 
raised now gives a connotation which is 
counter-productive and which is an open 
catf to the people to raise a demand for 
country of their own castes I.e. 'Brahmin 
country', 'Kashatriya country' and so on. So, 
where are you driving the country to? Why 
do-you talk of a 'Hindu Rashtra'? How many 
pieces will you trear the country Into? So, I 
request you to give up the desire for a 'Hindu 
Rashtra' and do not see anybody either as 
Hindu or Muslim or anything else but an 
Indian and human being. This IS the on1y key 
to preserving the secular picture of our coun-
try. Only this feeling can protect the integrity 
of the country, otherwise, YOllr actions are 
bound to lead to further diVIsions of IndIa 

Mr. Deputy Speaker, Sir, although I 
want to speak more on certain other impor-
tant issues, but as the time is very short, I 
conclude my speech. 

SHRI VAMANRAO MAHADIK (Bom-
bay sOuth Central): Sir, I thank you for giving 
me an opportunity to speak on this subject. 
I fully agree with the opinion that communal 
riots should not take place. The effective 
measures that ought to have been sug-
gested by the hon. Members to check the 
riots are not forthcoming. All that we are 
hearing IS that a bomb blast took place in 
Rameshwaram and fire broke out in Somash-
waram. 

Mr. Deputy Speaker, Sir, if we gtance 
through the history of India we will find that all 
who invaded India, be it Changez Khan, 
Mohammad Tuglak. or Aurangzeb, never 
loved the Hindus. After the downfall of 
Mughals, the Britishers stepped into India. 
They adopted the policy of 'divide and rule' 
and made Hindus and Muslims quarrel each 
other. They did not come to India as invad-
ers, but as clever traders ..... (Inte"uptions) 
.... We got our freedom only at1he cost of the 
division of the country which was the handi-
work of the Britishers. That partition was also 
based or communal lines. Muslims were 
given Pakistan and Hindustan was siven to 
Hindus. At that Juncture, Dr. Shearn Rae 
Ambedkar had suggested that all the Muslim 
population should move to Pakistan and 
there should be only Hindu population in 
Hindustan, so that any further conflict be-
tween these two communities could be 
averted, but nobody accepted his sugges-
tion. The situation today is that Pakistan is 
not extending cooperation. The intruders 
from that country are engineering riots in 
Jammu and Kashmir. Punjab and elsewhere 
in the country. The Government must evolve 
a device to tackle these elements. Let a 
C.B.1. enquiry be ordered, if necessary. We 
should find out the reasons behind the riots 
that took place during the last 40 years and 
once the involvement is proved, the eie-
ments found guilty should be punished irre-
spective of their religion. Injustice tolerated 
by Hindus is given the name of secularism, 
but amazingly any retaliation on their part 
against injustice is termed as communalism. 
Such type of explanation is an injustice to 
Hindus. We have to build up onty one society 
consisting of all the religions, including 
Muslims. We have been reciting our national 
songs which include some religious names, 
but it never created any such situation. 
Therefore, when the Hindus are opressed, 
they should also go to courts because when 
any injustice was done to the Muslim, they 
were shown favours. 

MR. DEPUTY SPEAKER: Hon. mem-
ber, your time is up. If you do not follow the 
instructions given by the Chairperson, then 
we will be very careful. 
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SHAt VAMANAAO MAHADIK: I will 
conclude in a minute. When something wrong 
was done by the Muslims in the country. no 
criticism was done by Pakistan. If the people 
have developed any type of hatred in their 
hearts, both the parties should strive to dis-
pel it. 

PROF. RASA SINGH RAWAT (Ajmer): 
Sir. I want to say something to the han. 
Minister of Home Affairs through you. To-
day, a number of top leaders delivered flow-
ery speeches in the House and laid stress on 
policies. Leaders and policies are all right, 
buttheir intensions are not good. Duetothis, 
communal riots are taking place again and 
again in several parts of the country. I am 
reminded of a verse from Ramayan: 

"Jas-jas inka bahas karawa, tas doon 
sampradayikta roap badhawa." 

The communal elements inside the 
country raise slogans, like 'Hans ke liya hai 
Pakistan, lad ke lenge Hindustan' (we got 
Pakistan without resistance, we shall fight 
and conquer India). Don't our brothers hear 
these slogans? Let us not think in terms of 
Hindu and Muslim. India's interests should 
be uppermost in our· minds. The one who 
dies is an Indian first, irrespective of whether 
he is Muslim or Hindu. The person indulging 
in the act of hooliganism, whether he is 
Muslim or Hindu, must be condemned by all 
the communities. H we are firm on this atti-
tude. then only we would be able to root out 
communalism, otherwise there is no hope of 
removing it. Don't think from Hindu-Muslim 
point of view. Sardar Ballabh Bhai Patel had 
threaded all the scattered provinces into one 
string. Today, Shri Mufti Mohammad Say-
eed is occupying the same post. Today, all 
the disruptive forces are raising their heads 
in the form of communalism, extremism and 
terrorism and, thus, doing much harm to the 
integrity of the nation. I urge Mufti Moham-
mad Saheb to show firmness and courage 
which Sardar Patel had once displayed. 

20.00 hrs. 
Lord Rama is not a destructor. He is a 

creator. The favourite hymn of Mahatma 
Gandhi was-'Ragupali Raghav Raja Ram, 
Patit pawan seata Ram.' When Dr. Rajendra 
Prasad was the President of India and Pan-
dit Jawaharlal Nehru the Prime Minister, 
S'ardar Patel resurrected the Somnath 
Temple, which was invaded 17 times, and 
thereby restol ed the honour and pride of that 
temple. He undertook this work because this 
temple had great importance for us from the 
historical point of view. Therefore, a monu-
ment should be built up at the birth-place of 
Lord Rama, as he was really 'Mary ada Pu-
rushottam' and well-wisher of all people. 
That monument will foster love among people 
and will help in propagating the ideals of Lord 
Rama. It will teach human beings the lesson 
of humanity. At this point, this reminds me of 
our Muslim poet, Raskhan. He said, 'yaa 
lakuti aru kamariya par ra~inhu pur ko taje 
arc.' And again how beautifully he described 
the birth place of Lord Krishna. 'Aathhun 
siddhi Naunidhi ko sukh, Nand ki gai charay 
bisarrou." It is regretted that today riots are 
taking place in the holy city of Lord Krishna. 
You must find out as to who is behind these 
communal riots and expose those elements 
who are strong bombs and other arms and 
ammunition. These things escape from the 
sight of our brothers and they unnecessarily 
raise the bogie of Vishwa Hindu Parishad. 
Hon. Vasant Sathe said some beautiful things 
in Sansmriti. , would like to tell him that 
'Sat yam bruyat Priyam bruyat, na bruyat 
sat yam priyam. Priyarnchanreetra bruyat, 
aisha dharma sanatana' Truth that is pleas-
ant should be spoken, but do not tell a lie that 
is pleasant. 'Sachhai chhup nahin sakati 
banawat ke usoolon se, khusboo aa nahin 
sakati kabhi kagaz ke phoolon se' (Artificial-
ity cannot hide the truth and artificial flowers 
cannot produce any fragrance): So I request 
the Minister of Home Affairs to thinkbver all 
these issues in the national interest. He is a 
freedom-fighter and a native of Kashm ir. He 
also symbolises the unity of India. I would 
urge the hon. Minister to destroy the forces 
fanning communalism in the country in 
whatever form they are and display his firm 
determination in this regard. The people of 
the country are with him. 
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[English) 

SHRI A.K. ROY (Dhanbad): Sir,l have 
got one submission. My submission is that 
every day we hear about the necessity of a 
special debate on communalism etc. and 
those who take the initiative in raising the 
points, we find at the end of the debate, 
remain absent. It is a sad thing. H I just now 
call for quorum today, everything will be 
finished. My point is that. we shollid not call 
for a quorum. But is it not the responsibility of 
these respectable parties to have control 
over their Members to see that they remain 
and listen to whatever our Home Minister 
says? Sir, we don't speak, but we remain 
present at the end because it IS also our duty 
not only to speak but also listen to the 
Members. I say that there should be a 
direction from YOlJ and an observation that all 
the Party leaders should be held responsible 
jf the Members present here constitute less 
than the quorum. ThiS is my submission. 

MR. DEPUTY-SPEAKER: Let the 
quorum bell be rung. In dOIng this, you have 
brought It to my notIce. I have no option but 

to ring the quorum bell. 

SHRJ A.K. ROY: No, no. I don't want 
that. 

MR. DEPUTY-SPEAKER: You cannot 
do like that. 

SHRI A.K. ROY: No, no. I am not 
insisting on the quorum. 

MR. DEPUTY-SPEAKER: You have 
brought it to my notice. Let the bell be rung. 

MR. DEPUTY-SPEAKER: Wen, there 
is no quorum. t will request all the whips also 
to see that on occassions like this, they 
ensure there is quorum in the House. 

The House stands adjourned to 
re-assemble tomorrow at 11.00 a.m. 

20.12 hrs. 

The Lok Sabha adjourned till Eleven of 
the Clock on Wednesday, Apri125, 1990/ 
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